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THE BUDGET (General) 1986-87—
GENERAL DISCUSSION-—Con td.

MR. DEPUTY CHAIRMAN: Shri Chitta
Basil.

SHRI CHITTA BASU (West Bengal): Mr.
Deputy Chairman, Sir, as you know, the
Budget epitomizes the current economic and
fiscal policies of the Government. Therefore,
before I enter into the discussion of the Budget
proposal for the coming year, I consider it
necessary to delineate the broad contours 6f the
current economic and fiscal policies of the Go-
vernment.

Sir, the btoc characteristics of the current
economic and fiscal policies of the
Government may be sunimed up as follows:

* —A progressive  lifting of  the con-- i
trols and regulations on the economy;

' —A reduction in the corporate tax rate to
stimulate private entreprises;
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—A reducion of public investment to a
very few infrastructure areas alone;

—A liberalisation of the impwrts of
foreign goods and technology;

—Lifting of curbs on foreign capital; and
lastly,

—Allowing the pent up demand for a
variety of luxury consumption goods
to be fulfilled anj bolstering up such
demands through budgetary conces-
sions,

Tn short, these are the particular contours
o'f the present economic and fiscal policies
pursued by the Government. These
characteristics were very much profoundly
reflected during the "t Budget . which is
now the current year 1985-86.

Sir, allow me to say that ihe present
proposals for the coming year exhibit to a
very large extent some of the compulsions
of those economic and fiscal policies and
also the direct consequences of the policies
pursued during the current ye'ar. Therefore,
it js necessary to know this fundamental
approach to the Budget discussion as I am
entering into now.

Now, Sir, the proposals for the coming
year are the imprints of these specific
charcteristis which I have mentioned earlier.

I have got not much time to discuss in
detail. But I would only try to keep myself
confined to certain broad examples. Now.
take the question of plan allocation. The
Budget provides, according to me, the
lowest ever increase in the budgetary
support for the Plan outlay. although

the Finance Minister has claimed that there has
been 20 per cent increase in the Budget
allocation for the Plan allocation for the
coming year. This is a myth and I would like
to explode it. The plan outlay, for the year
1986-87 is Rs. 22,300 cro-1 res or 20.5 per
~ent higher than the cur-

rent year. There is no doubt about it. But the
revised estimate fOr the year 1985-86 is
20,094 crores. Against this, the outlay is
only 11.42 per cent higher and con-
sidering the price escalation factor, it is
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not even so much. To reinforce my con-
tention, I would only refer to the comment
made by the Economic and political Weekly
of the current week. I quotei only to reinforce
my contention because I will not be in a
position, because of shortage of time, to give
a s™es °f statistics in thi? regard. It says;

"The financi'al resources that tSie
Government itself js able to provide for the
central plan out of its budget shows an
altogether more modest increase by a little
less than 16 per cent. Proportion of the
central plan financed out of the Central
Government budget would thus decline
fronr 63.5 per cent as per the 1985-86
budget to 61.1 per cent in 1986-87. If we
include also central assist'ance to the plans
oA the States and Union Territories, the
provision in the 1986-87 budget for the
plan expenditure /nows an even smaller
increase of around 13.4 per cent whereas
non-plan expenditure js budgeted to go up
to 15.7 per cent.

Sir, I think no further figure is necessary to
call off the myth. The claim of the Finance
Minister that there h'as been an increase of
22.5 per cent j* the plan allocation over the
current year is a myth. With these figures it is
adequately exploded. I need not repeat any
further facts.

These proposals for the coming year provide
a I'arge number of concessions to the rich. 1
give a few examples due to the paucity of time
at my disposal. Take the cbncessioas to the
corporate sector. The corporate sector gets
more cuport promotion reliefs I am sure the
iinport reliefs and benefits are not going to be
passed on to the consumers. Secondly, the
exemption limit on gift tax has been raised
from Rs. 50001- to Rs. 20000|. For capital
gains tax the exemption limit has been raised
from Rs. 5000[- to Rs. 10,000!-. The
surcharge on income-tax has been abolished.
That surcharge abolition has been postponed
by «ne year to 19R8-89. Tt is shocking to ofe
that 'n thi; budget proposals the
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direct taxes bring only 21 crore” net w”nile the
indirect taxes mop up 467 crores, i.e. about 22
times more than the direct taxes. The share
of the indirect taxes is as high as 80 per cent of
the ***tal tax revenue. Yet some of thg
friendg sitting opposite would claim that it is a
budget fOr the poor man. These are
telling figures and it is not merely my
prediction. But i say that it is a fact of life
whic”a has proved this reality. Now, look at
the question of non-Plan expenditure. I have
already explained the Plan expenditure.
There has been the modest possible increase
during the history of plaimed economy in
our country. The Government has been saying
that fhey are interested in rleducing the non.
Plan| expenditure. But it would be noted that
the non-Plan expenditure is also on the rapid
increase. The non-Plan expenditure is of the
order of Rs. 31,867 crores as against the plan
expenditure of Rs. 22,300 crores for the
coming ye'ar—about 16 per cent high. And
this is so. Sir, despite the pronouncement of the
Govemrnent that the Government has taken
recourse to the policy of economy. As a matter
of fact it is annon-ced by the Prime Minister
an<j the Finance Minister that the Government
has taken up the policy of econoipy in
expenditure and that that will lead to an
economy of 4 or 8 per cent—i am not sure—of
the total cost of expenditure. In spite of that
pronouncement of the policy attitude, in spite
of that policy frame, there has been an increase
in the non-Plan expenditure. And [ have
shown that for the coming yefar, the Plan
expenditure is less than the non-Plan
expenditure. I  have already quoted the
actual figures.

Now, Sir, another claim is being made. And
that is that there has been a quantum in the
allocation for poverty alleviation. This is vet
another instance of myth. This is yet another
instance of misleading the people outside. And
I say this on the basis of the fact<; at my
command. And an analysis will expose the
ho[lownc~«: of the claim. Tt is known. Sir,
that the allocation under this head, that is.
poverty alleviation, was very low in the year
1985-8fi. thnt is the current year. Tf the Budget
allocation /4 considered against that of 1984-
85. the percentage rise comes to 20. But
actually it is less if it is comparedl
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with that of 1984-85. And if the cost push
factor is taken into account, as a matter of fact,
this so-called quantum jump Avill be
neutralised. But you cannot deny the fact, you
cannot rather ignore the fact of cost escalation
because even today's newspaper give.s a news
saving that there has been an upward push of
the wholesale price index in the last two weeks.
Therefore, the claim of quantum jump for the
poverty alleviation is again a myth, and
whatever increase has been allotted will be
neutralised /"y the cost push factor. Now. the
rural poverty has assumed, if you allow me to
say, an explosive and menacing proportion.
And how does the Budget provision confront
that menacing and explosive situation, namely
the "i"i'.! poverty? The Budget provides for
45" million man-days for the next year
through spBtial employment programmes. So
far so good. It represents an increase from 1.65
million mandays in 1985-86 to over 2 million
mandays in 1986-87. Consider that in the
background of the menacing, explosive
proportion of rural poverty. Sir, it is not only
inadequate hut it is also a mocery to the
poverty-stricken millions of our country.

But, look at the figures. Now, when the
level of unemployment is close to 50 million
man-years, and when the unemployment
level is 50 million man-years, you have
provided so inadequately. Therefore, I call it
a mockery in the name of poverty alleviation.
(Time Bell rings). 1 will take ;a little more
time. Sir.

Further, it is a matter of shock for me, and
to the House it must be, that only two
million tonnes of surplus foodstuffs is
proposed to be released for the purpose of
poverty alleviation while the country has in
its stock 25 to 30 million tonnes. I think
these figures my esteemed friend will tafce
note to.

Now, coming to the question of deficit
financing T must say that the budget pro-
posal” are inflationary. Tliey wrtll lead ta
inflntionary pressures because of the quan-
tum of deficit. Now. you look at it. Even
after raising Rs. 883 crores, the deficit is of
the order of Rs. 3.650 crores. The >g-
gregate budget deficit for the two years
comes to abopt Rs. 8,000 crores. This is
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bound to result in inflationary pressures. Sir,
in this connection, I would only like to quote
from the budget speech of Mr. C. D.
Deshmukh. which he delivered here in
P:irliament on 29th February, 1956, when I
was nowhere near Parliament. I-

do not know what was his frame of
mind then. But he made a very prophetic
statement in the budget speech of 1986, and 1
am tempted to quote it. I quote;

"Up to a point deficit financiug is not
only permissible but even desirable in a
developing economy. Experts differ as to
the permissible limit. But it would bft quite
unrealistic to assume that deficit financing
of this order can be maintained for any
length of time without inviting inflation.
The road to inflation is easy enough. But it
opens floodgates which it would be later
impossible to close."

And for the information of the House I tell
that the deficit in that year was only Rs. 17.68
crores. Mr. CD. Deshmukh had to worry about
the future of thi.s country and the nation even
while coming with a proposal of Rs. 17.68
crores as deficit. And_ now the Finance
Minister and the Government says that even if
the aggregate deficit is of the order of Rs. 8
thousand crores, they say that the economy is
well poised! to absorb the shock of deficit.
What comment I should make? (Time Bell
rings) Sir, only two minutes more.

Now in the modern world no budget can be
free from external dimensions. Every national
budget must have some e”-ternal dimensions
and the Indian budget must have the impact of
external dimensions. Our economy is very
much related with the economic policies of
the United States of America and from this
what is the motivation of the United States of
America? Tn the field of economics it U very
much necessary to be aware of.

And from my side I would only like to quote
from what has been very recently said W ~T.
A. Baker. This i* Washington, dateline March
14: "The United States will use the clout it has
in the World Bank, the Tntemational Monetary
Fund, atid other multilateral
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a lending agencies, more lorceiully to
push  the supply-side model as the
vehicle of development, demand struc
tural changes in Third  World  econo
mics and gradually phase-out the
'soft loan  window', said the  Treasury
Secretary James A. Baker yesterday."
{Time-bell rings). [ will just quote a
little more and conclude. "The 'mar
ket-oriented' policies the Reagan Ad
ministration  is promoting stresses
privatisation  of 'burdensome and in
efficient  public enterprises' bettei
mobilisation of domestic capital and
ways to render the environment more
attractive  to  foreign direct invest
ment, tax reform for growth purposes,
and liberalised trade and impart re
gimes." I/ook at your Budget propo
sals and the Budget speech of the
Finance Minister, and look at what
Mr. Baker says. The nation can take
its own decision and an-ive at its own
conclusions.

I am very glad  that the  Finance
Minister has assured .he nation that the
Finance Minister is  determined to pull the
nation from the debt trap. I welcome it  and
appreciate it. It is patriotic and I welcome
and appreciate the stand taken by the Govern-
ment. But would the Government
really think for a while whether reliance On
external borrowing is not increasing? My
facts say it is increasing. Gross receipts from
external ris-sistance has been  put at Rs.
3812 crores in the Budget; proposals  for
1,986-87, as against Rs. 2003 crores for
1984-85. It is almost double. Net repayment
in 1986-87 is Hs. 2930 as against Rs.

1516 crores in  1984-85. This again is
about the  double.  Sir, you would know
this is not the  full picture of external
assistance.

However, i conclude by saying that while I
welcome the stand taken by the Finance
Minister that he would spare no pains to pull
the country away from the debt trap, I would
say
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that we are nearing this debt
should remain conscious of it.

trap and we

Lastly, 1 say that this Budget for the
coming year is pregnant with inflationary
pressures. This is a deliberate attempt to dilute
the public sector and stride towards privatisa-
tion. This is anti-poor and pro-rich. It is an
example of a red-carpet welcome to
multinationals. World Bank and the IMF.

With these words I thank you and hope that
the hon. Minister will con*-sider my
submissions.

SHRIMATI OMEM MOYONG-
DEOB'l (Arunachal Pradesh) : Mr. Deputy
Chairman, i am grateful to you for giving me
jhis opportunity to speak on the Budget. While
supporting the Budget for 1986-87, 1 would
like to congratulate the hon. Minister of
Finance for producing a Budget designed to
help weaker sections of the population which
include not only the tribals, but self-employed
farmers and others. The Budget provides a
fillip to the anti-poverty programmes which is
reflected in the enhanced allocations for
poverty elimination programmes, which is
reflected in the enhanced allocation for
poverty elimination programmes, which havg
received 50 per cent more. Programmes like
IRDP, NREP, RLEGP and such other
programmes  have  received enhanced
allocation. This is a commendable step. Care
has been taken in the case of the unemployed
and the educated unemployed, who will be
beneficed by these programmes. The care
taken in regard to rural housing by making
adequate allocation in the Indira Housing
Scheme is commendable. The scheme for
opening of model schools in each State and
Union Territory is also welcome. I hope, our
Arunachal Pradesh and-other tribal areas will
be given priority in the establishment of such
model schools. 1 am, particularly, happy to
note that big increases in
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the allocations have been made in the cas? of
programmes meant for the tribals. Similarly,
small-scale industries which provide more
employment opportimities and which help in
improving the standard o/ living of the poor
have been given incentives. The proposal to
give bank loans at concessional rates of
interest to self-employed persons 'like
vendors, rickshaw-pullers and others will go a
long way in providing relief to such cate-
gories of persons.

Sir, the increase in the import duty in the
case of some foreign goods will help in
increasing our self-reliance and will diso help
us in improving the balance of payments
position. This year's Budget has been held in
providing lor a thrust on programmes meant
for removing poverty, promoting self-reliance
and providing relief to the common man. The
increased allocations to these programmes
have dictated the need lor increased mobi-
lisation of resources and some increase in the
prices of some goods has, therefore, become
inevitable. Some sacrifices will, have to be
made if we want to improve the lot of the
weaker sections of the society. Sir, with these
words, I fully support this year's Budget
proposals. Thank you.
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SHRI S.W. DHABE (MAHARASHTRA):
There is nobody to hear, Sir. The Finance
Minister is not here.

THE MINISTER OF ENERGY (SHRI
VASANT SATHE): I am here.

SHRI S.W. DHABE: He is not the Finance
Min'ster.

MR: DEPUTY CHAIRM.AN: SHRI Vi-
shwimath Pratap Singh is held up jn the other
House. Shri Vasarit Sathe.is re-presentihg
him.

SHRI VASANT SATHE: I am listening to
all the speeches on his behalf.

SHRI S. W. DHABE: We hope you will
become the Finance Minister.
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SHRI VALAMPURI JOHN (Taaiil Nadu):
Mr. ¢ Deputy Chairman,  Sir, at the outset [
would like to say assertively that it is true that
there is a massive increase in Plan outlriy to
the extent of 65 per cent for m'ajor anti-poverty
programmes. But as Mr. Chitta Basu was
categorically asserting in this House earlier,
this kind of a quantum jump in the allocation
(for major anti-poverty <programmes
would be neutralised even within this year. In
the b'ackdrop of revised estimates as well as
increase in  prices, the quantun jump of 65
per cent would definitely come down to 15
per cent. Not only this, any kind of increase in
allocation alone would not be delivering the
goodg to the people, because ultimately what
happens is that whenever there is any increase
in the allocation for m'ajor anti-poverty pro-
grammes, there is a complaint and a
justified complaint that these porgrammes have
got a lot of leakages. There is so much
corruption and there is so much
maladministration at the receiving end and
when the benefits are percolating to the
intended beneficiaries, * lot of corruption
seep,.; through. A recent study by this Institute
of Public Admmistration has clearly
asserted that out of 16.5 million intended
beneficiaricg in the Six/'a Plan period, only
one-third have been benefited and that even
'‘among the one-third, most of the people have
go°e in for  milch cattle. This study made
by senior civil officials as well as research
scholars reveals shockingly and
surprisingly ~ that most of the people in ttie
villages who had gone in for milch cattle,
found after "a few weeks, after some time, that
the milch catties were a burden to them
because they were not able to find the pecial
feed  required for them. Most o-f the milch
cattle that are given under the IRDP are of a
special variety, of a high-breed variety,
and they are to be given special feed and
veterinary facilities. But because the very
infrastructure is totally weak in the villages,
they do not find special feed and they do
not get veterinary facilities. Soi these animals
rather become a burden to most of the
villagers. Recent studies have proved that out
of an outlay of Rs. 4,500 crores, the Plan
objectives have been realised only to the exent
of Rs. 500 crores

in the Sixth Plan. Another study has re-
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[Shri Valampuri John] vealed that some
middlemen or some -eofficials or
bureaucrats have been taken t* task, have
been brought t* book, have been declared to
be culprits and even the Government has
not denied the fact. Even recently in a
television interview, the Secretary for Rural
Development, Government of India, has
conceded this fact saying that there is a lot of
leakage in this programme and the
programme has to be revised. =~ What we find
in the IRDP is that we always fight against cor-
ruption and maladministration, we al-
ways fight against mosquitos but we
never think of the back-waters. As long as the
backwaters remain, these mosquitoes will
multiply. So we fight only consequences, we
fight only the results and We never care for
the causes. Unless and until we wage a
perennial and perpetual War against the causes
of corruption, the causes of maladministration,
all  these anti-poverty programmes for which
wec allot so much money, will be of no avail to
tifie people. We h'ave to find out who the
people are who are entitled to the benefits of
the IRDP- The bureaucrats have devised a
basic formula, a basic norm, and they ihave
said "a family of up to five members with a
maximum of Rs. 3500 income". They are the
people entitled to the benefits of the IRDP.
When they say Rs, 3500, it comes to Rs. 700
per capita. I do not understand how they
have chosen only a family of five members as
the basic norm to be entiltled to the help. When
they think of * five-member family, it may be
a small family idea. The idea is 'al' right. But
that idea Of a small family if it should be
applied to the people who are to be born  and,
one could have understood. The idea <f a small
family cannot ~  applied to the millions of
people, to the teeming millions, of India who
have already been born, who are there right in
front of us. Presently the problem is different.
You Bhould and ycju can emphasise the small
family idea only for the people to bO
bom yet. Where will the people already
existing go? Most of our families, have more
than five, more than ten members, and most of
the faniilies belong to the poorest of the Poor
sections of society, aad they are nowhere near
the benefits of
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these programmes. The poorest **f  the poor
have been left  out. Only a small section of
our people, vocal and assertive, get the benefits
of these programmes. There should be a
total integration between the employment
programmes  and the IRDP. What 1 find is
there  ig no correlation between the money
spent in the IRDP and I'he other employment
programmes we h'ave and the employment
generated, the physical assets that we
have created. If there is no correlation
between the money spent and the employment
generated, the physical assetg that are
created, there will be a total economic collapse
in this country.  However, we are making tall
claims fnat we have increased the Plan Outlay
by 65 per cent for the anti-poverty
programmes. But we are not going to achieve
any great, substantial, results by these outlays.
The bure- ' aucrats have muddled up the whole
thing and one single example of that
muddle done by the bureaucrats is that they
have taken the five-member family as (he basic
norm of a family under the IRDP.
Various anti-poverty programmes should
not convert this Government into a Mar-wari
money-lending or relief society. We have to
think for ourselves  assertively and ascertain
whether the money that we are giving,
whethter the relief that we are giving, to the
impoveris*ied people of our country, is indeed
bringing any relief to them. When we have
the concept of a welfare State, it should
be a welfatje( State with development. If
there is no development, and we only talk of a
welfare State then, necessarily we will bo
faced with a problem Hke what Sri Lanka is
witnessing today, what Burm'a 's experiencing
today. We have to leam lessons from  those
countries.  Therefore, wtien we think of a
welfare State, we have to think of 3 welfare
State with development and not mere welfare
State.

I welcome the new schemes that h'ave been
announced in this Budget. For example, there
is a scheme of subsidised bank loans to
rickshaw-pullers, cobblers, washermen cart-
pullers and other groups of poor people. In
this context I would request the Government
" consider iSie in-culsion of fishermen also in
the scheme of subsidised bank loans. Even
Mr. Rajiv
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<}andhi, the honourable Prime Minister, said
recently in his inaugural address to the
National Seminar on Integrated Development
of Fishermen's Cbmmunity— "Our basic aim
in the Seventh Plan is to eradicate poverty.
Fishermen being the poorest section must
attract our major attention. We hope that we
will be able to 'achieve something in this
regard in the coming year. We have also to
see how we can extend credi to fishermen.
Fishing is not very different from the
industry. In industry, aloijg with the big
industrialist we develop the small scale sector.
Our attempt should be to help the\ small scale
to grow up into the bigger scale. Big
industrialists should get competition from the
new generation of industry. We must do a
similar exercise with fishermen also. The
effort must be to ensre that they move up
from the lower rungs and eventually give
competition to the big companies."

That is why, I plead with the Government
that fishermen should be included in the
subsidised bank loans scheme. It is believed
that these loans are made available to people
who  have the  bargaining  power.
Unfortunately the fishermen community is the
worst affected because they have no
bargaining power. A rik-shawpuller has got
bargaining power. A cobbler has got
bargaining power, but not ea fisherman. We
should not be under tSie mistaken impression
that fishermen can sell their catch and
therefore they have their bargaining power.
Fishing is the only industry, fishing is the
only avocation, where we find that i* is
totally infested with a lot Of middlemen and
those people have no bargaining power. Sup-
pose there is 'a landless labourer. At least be
has go* a zamindar or a landlord to settle his
scores with. But here, in the case of the
fishermen, it is not so.

THE MINISTER OF STATE IN THE
MINISTERY OF FINANCE (SHRI
JANARDHAN POOIARI): Sir, this is for
clarification. We have included the vendors
also in that programme for the urban poor.
We h'ave included them also and for the
purchase of ACA¥A AN OFAAT things. Sir, we
are giving them this subsidy. For example, we
are giving this for

[ 17 MAR. 1986 ]
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the purchase of boats and other things. If the
cost is about "ix lakhs of rupees, we are
giving to the tune of one lakh of rupees or so
as subsidy.

SHRI VALAMPURI JOHN: Thank you 'for
the infortti'ation. But this is for the middle
men. But they are not the fishermen.
Fishermen are those w'ho actU'-ally go into
thg sea to catch fish whereas these people are
only vendors. Now, Sir, the fishermen are the
worst hit. For landless labourers, for landless
agricultural labourers, there is at le'ast some
kind of a bargaining power and ihey can settle
t!lieir scores. Suppose there is the harvest
time. They can say, "We cannot come now."
But the fishermen are at the mercy of the
elements. He has no master to speak to and he
has not sea Ijrd pens is that he is living at the
mercy of the elements. Unless and until we
take care of the interests of these fishermen,
we cannot make a claim that this kind of a
subsidy reaches all the people in the lower
strata of the society.

A Centrally sponsorred  scheme, the
National Welfare Fund for the Fishermen,
was created in 1984-85 thanks to the
efforts of the late Prime Minister,
Shrimati Indira Gandhi. Now a society
has been created with our Agriculture Minister
as the Chairman and five hundred laks of
rupees have been depor-sited and this
amount has accrued to this society.  But
the Government aa-nounced two years
earlier that two vil-leges would be adopted
in very State, that two  fishermen's
villages would be adopted in every State.
But even today I find that this has not,been
done and, to my knowledge and
information, no village has been adopted
during the last two years. I find that there is
a lot of lapse and there is a lot of lethargy
on the part of the Government.

Under the IRDP, Sir, I find that a lot of
mechanised boats are given to the

fishermen. I would like to cautio« the
Government that when the question of
mechanisations comes, T find there is a

perennial and a perpetual war in the ni!d-sea.
When the ques'oin of mecha”lotion
comes you should follow a rational method.
Yow can go in for motorisatioa
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[Shri Valampuri John] on a small scale and
not for mechanisation On a large scale. I say
this because whenever mechanised boats go to
the sea and whenever the catamarans or the
native boats go there for a catch, I find that
there is a perpetual clash between them because
the mechanised boats have small cavity.nets
whereas the catamarns have big-cavity nets
and, therefore, there is a clash for catch and a
lot of these poor people are affected. So, I
would ask for motorisation on a small scale and
not for mechanisation on a large scale. In the
case of large-scale mechanisation, it takes even
two or three lakhs even for a small unit whereas
for motorisation it takes only five or six
thousand rupees. So, if the Government is very
serious about helping the poorest of the poor, it
should go in for motorisation in o small, way.
Then, Sir, it is true that there is a large
allotment for agriculture. ~ But the " basic fact
of paying a remunerative price * to the farmers
ha” not been thought of ; and especially this
year we find that the cotton growers are facing
a lot of difficulties and the growers of the DCF-
34 and Varalakshmi varieties of cotton,
which are the finest varieties of cotton in
this country, have been affected in Tamil
Nadu, Karnataka and Maharashtra and they do
set the remunerative price also. I do not
say that there is no relief at all coming to
them.  But there 18 no substantial relief for
them.  The DCF-34 and  the Varalakashnvi
varieties of cotton, whicli are the finest
varieties of cotton, have been involved and
infected by the white fly. I would like to tell the
Finance Ministei- that the Government should
think of more ; relief to these people
because they have been the worst hit. Whenever
we talk of remunerative prices to the
farmers, we are led to believe that the
remunerative nrioes will increase the reneral
nrices will led to a  general price rise. But
we have to devise ways and means for

nrovidini? rem-u-nerative nrices to the
farmers with price stability. The
administered prices have increased the

prices of fertilisers at a time when the
Indian has  been adversely affected
after
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farmer has taken to tbe use oi more and more
fertilizers in several spheres. Now, Sir,
agricultural production in the year 1983-84
was 152 midion tonnes; in 1984-85, it was 146
milUon tonnes; and, in 1985-86, it has again
become 150 million tonnes. But we always
make claim that there is an increase in the
production of foodgrains from 82 million
tonnes in 1961-62 to 150 miUion tonnes in
1985-86. But if you look at the statistics, you
will see that the figures are stagnating for the
last two or three years. In Tamil Nadu,
agricultural production has been adversely
affected after 1974. For the last 12 years, in the
Thanjavur delta, most of the farmers are living
in distress and, because ,of the Cauvery waters
dispute, they are not able to get help from the
World Bank which is coming forward for
modernisation of the Cauvery delta and no
project materalises in that particular area
because of the com-dacaent attitude of the
Centre.

The Centre has to speak, because if the
Centre is really interested in seeing the
agricultural production in Tamil Nadu,
necessarily it should come forward and settle
the Cauvery water dispute.

In 1978 the Government of India appointed
a committee for going into the question of
utilising the waters of West flowing rivers
which have a surplus water of 218 TMC.
Tamil Nadu for its southern districts, 8 dis-
tricts, needs only 17 TMC water. So 218 TMC
water goes into the Arabian Sea as waste. The
National Water Development Agency should
go into this question.

Next to watsr. electricity is the most
important factor for the agricultural production.
In 1989-90 Tamil Nadu will require 3300
million units of electricity .1994-95 the
requirement of Tamil Nadu would be 10,200
million units. Tamil Nadu has fuUy exploited
all the hydel potential for getting electricity.
Now we are left with only the thermal plants.
But even thermal plants in Tamil Nadu we are
not able to operate, and we
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are not able to produce anything tangible,
only because we are not
getting quality coal. We have been
demanding from this Government again and
again, we have been tapping at their doors,
that the Tamil

. Nadu, Government should be permitted to
import quality coal from foreign countries.
Time and again we are coming with a begging
bowl. But I find total coldness and a
complacent attitude on behalf of the Centre.
Even the existing thermal plants are suffering
because ol quality coal. Now we have at least
to consider setting up one more atomic plant
at Koodan-guiam in Tlrunelveli district,of
Tamil Nadu. Already the place has been
selected. This place was chosen because of
the close proximity of heavy water plant at
Tuticorin. There was a promise in the Sixth
Plan and there was again a promise in the
Seventh Plan, but even now this has not been
added. T would like to make an appeal to the
Government that if you have to solve the
problem of electricity for Tamil Nadu once
and for all, you have to concede the demand
of the Tamil people for setting up such plant
at Koodangulam in Tirunelveli district of
Tamil Nadu.

About the Sethu Samuthram canal, all the
Members of representing Tamil Nadu in this
House as well as in the Lok Sabha, irrespective
of their parties, have been asking for this.
We have repeated this quite often.  But you
only see the ripples and not what is beneath the
ripples. ~ We have been wounded, = wounded
beyond words. Time and again we have
represented about this problem. For the last
120 years this project has been gathering dust.
The Panama Canal as well as the Suez
Canal which were considered . at the time this
was considered, have come, and for  the last 50
years and 25 years they are in operation.
But this Canal which was considered at the
time of the British, some 125 years earlier, has
not yet come to reality. The feasibility report
has been submitted to the Government. It is
stated that economically it is viable. Even in
the last meeting of the National
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Development Council our Chief Minister, Dr.
M. G. R., reiterated that this is a great
essentiality for our State, not only because we
want to remove backwardness from the people
of several districts of Tamil Nadu but also
because strategically this is more important,
from the point of view of defence. We know
for certain that in Sri Lanka hundreds of our
people are being really eliminated. Whenever
there is an opportunity. Sir, we come and ted
you that we feel that our people are being eli-
minated. Biit what we find only the complacent
attitude and coldness in Delhi. You may
dismiss what we say today or you may not
agree with what we say today, but I wouid like
to remind you that you see only the ripples. But
below the .ripples, beneath the ripples, you
don't see the warring sentiments. People have
become warring principalities now. Time
would come—we may be divided today—our
anger may be divided to-day»—when it gets
the focal point some day or the other it shall
give a m.ortal blow to the fabric that we have
built all along. (Time hell rings) Time will
come necessarily when this wiil prove to be a
mortal blow...

MR. DEPUTY CHAIRMAN:
time is over.

Your

SHRI VALAMPURI JOHN: One minute.
The hon. Prime Minister has stated that one
public undertaking should be in each district.
In Tamil Nadu after 1967 there has been no
public undertaking at all. An impression is
sought to be created that the Tamil Nadu
Government is not interested in setting up
industries, it is not creating the necessary
climate for industry. But it is not so.. Even re-
cently, it was stated in reply to Question No.
1500 dated 10th March 1986, by Shri
Mohanarangan®i*l quote: For the last three
years, from 1983—86 (as on 4.3-1986) 84
applications for the grant of Letter of Intent
received under the provisions of Industries
(Development & Regulation) Act, 1951, for
location of industries in Tamil Nadu State,
were at various
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consideration. For 84 industries and for 84
licences and letters of intent, the consideration
is at various stages for the last 3 years. It goes
to prove that there is gross injustice to the
State of Tamil Nadu because it happens to be a
non-Congress (I) State, The Hindustan Photo
Films has entered into a collaboration agree-
ment with the USA for substantial expansion
of X-Ray unit. The hon. Prime Minister has
cleared this project in the public sector at a
cost of , Rs. 170 crores. After this clearance, 1
there is a further delay of six months. I do not
know why there is delay after the Prime
Minister has cleared 1 it in the public sector.
We have been told and we have been apprised
that there are .-so many private parties which
are vying with each other to get it away from
the public sector. The Government should
come forward with a kind of report to take
away this kind of fear from our minds.

In the concept of No industry area', we
have been demanding and we have been
asking the Government that the district
should not be taken as a unit. On the other
hand, block should be taken as a unit. But
block as a unit is not being considered.
Again and again Oiey say that for no-
industry area the basic norm would be only
a district. Here again I find that gross
injustice has been done to my people.

THE DEPUTY CHAIRMAN: Please
conclude nov;.

SHRI VALAMPURI JOHN: Only
one minute more, Sir. The backward
ness of an area should be judged

from the percentage of industrial em
ployment and  income-generatig  capa
city. In some of the districts of Tamil
Nadu there are areas where the per
centage of industrial employment is
very low and the income of the peo
ple in all these areas is also low com- J
pared to the national average.
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Many people have expressed their opinion
on these loan nielas. While Mr. Janardhan
Poojari is here, I would 'iike to congratulate
him. Since he is here. I would like to say that
he is responsible for changing the psychology
of the banking officials. I do admit that even
a sworn enemy of this Government would
say that he has been highly responsible for
changing the attitude and approach of the
banking officials. That is why 1 find that
wherever he goes or whatever he does, he is
being highly criticised only by the banking
officials. While he has been principally and
cardinally responsible for changing the
psychology of the banking officials, there is
some kind of an Aement of exaggeration in
saying that loan melas are conducted as party
functions. I do not say that it is bereft of “ny
proof. There is an element and there is a seed
of proof in it. The Government should take
serious notice of it.

Last year, when the budget was presented, it
was Mr. Palkhivala who stated that it was a
highly revolutionary budget. When a man like
him, when a doyen of private enterprise like
him: applauded this Government for the
budget saying that it was the most
revolutionary budget, we knew for certain that
it was anti-people. What I find now is that Mr.
~Palkhivala in his recent address to some
society in Madras, said that he was terribly
against certain provisions of the Income-tax
Act. He has not welcomed this budget to the
extent to which he welcomed it last year. Last
year's budget was essentially anti-people and
this year's budget is not pro-people. I do accept
it in for people.

SHRI PRITHIBI MAJHI (Assam): Sir, I
am grateful to you for giving eme the
opportunity to speak on this budget. I v/ould
like to concentrate on some points only and
so I do not want to take more time.
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THE VICE-CHAIRMAN [Dr. (Shri-mati
Sarojini Mahishi) in the Chair]

Madam, the main and signilicant
characteristic of this year's budget is the
programme for removing poverty. More
stress has been given on the anti-poverty pro-
grammes. This budget may be said to be the
budget for the poor and an emphasis has
rightly been given to the programmes for
removing poverty which is the most
important programme in a developing
country like ours.

Our country is an  as’ricultural-bas-ed
country and more than 60 per cent of our
people live in villages and depend on
agricuUiiral products. It is ihe largest
democratic country following the path of
socialism with various castes, creeds and
religions, such a diversity cannot be found
in any other country of the world.  This
budget varies to equah'se the purchasing
power by .giving relief to the salaried em--
ployees, relief on various life-saving
drugs and also relief to the common men. It
has been alleged and feared by the Opposition
friends  that  the deficit of Rs. 3650 crores
will lead to and create inflation in our
currency. But, I think, this gap will not reflect
an inflation because this Budget is a
progressive one and shot a good impact on its
development of  agricul-turej modernisation

of industry and technology. The
important significance in relief from taxes
encourages the growth of small scale

industries. Our country is abundant in min-
eral and natural resources. A planned ' Budget
can excavate the resources and , make the
wealth of the nation. If the [ production and
wealth increase, if the ' attempt to remove
poverty gives good results, then this gap will
not have any impact on inflation.

This Budget has laid emphasis on removal
of poverty and has paid at-tentitm to the
poor people. Poverty,
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hunger and unemployment are the problem not
of our country alone. There are about 335 to
494 million under-nourished people in the
world. And we can boast ;hat we are § far better
developing nation than any other country in the
world. The outlay on anti-poverty programme
which I wanted to emphasise is kept at Rs.
287.50 crores for 1986-87. That means, a hike
of 65 per cent out of a he total Jiudgetary
allocation of Rs. 52.862 crores for NREP,
IRDP, RLEGP. These schemes are mainly for
poor rural people for generating employment.
And it will assist at least 4 million famlKes
during 1936-87. These rural development
programmes are for helping ihe- rural people
through employment and improving their
means of livelihood. But I would like to point
out some problems in its im-plfcmentation. At
the lower level, for examiple, at the Block
Development level, I have seen that the
implementation of these programmes has not
been executed as per expectation due to lack of
co-ordination because there is no clear
guidance for controlling the officers who are
engaged in executing the 20-point programme
and the rural development programme. In a
Development Block, the BDO is the pilot of the
programmes and he is appointed by the
Department of Pan-chayafs and community
Development. If the extension officers and
overseers who are appointed by different
Departments do not listen to the BDO, what can
the BDO do? Again, if the BDO or the Over-
seer misuse the funds, the DRDA will face the
trouble to take disciplinary action. As such. T
think, two parallel departments. P&CD and the
Rural Development  Departments are
functioning with the same aims and objects.
The Panchayats, which are formed under the
Directive Principles of State Policy, by the
various States of India are becoming weak and
weak financially and from the point of view of
power. T am saying this because Panchayat is
the main organ of this development program-
me. Thi% organisation is the base of demo-
cracy. Father of th® Nation. Mahatm? Oandhi
barf nHopted this and he had dreamt for Rnm
Rajva through this panchayat system. But this
has been kepi



aside.
pountry are very essential in order to fulfil

programme.

It is appreciable that more allocations have
been made for Defence keeping irf view the
pressures on our border areas and the external

the country';
Defence is kept at Rs. 8728 s. That means Rs.
866 crores more than the frevious year.

activities of the extremists and anti-social
there are no. States where such bad elements
are not there. But in Assam for the last some

disturbed the normal life of Assam. It is

aspects.

dwindle.
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So, steps of decentralisation and
formulation with uniformity throughout the

the aims and objects of the anti-povcrty

forces. Our Finance Minister hag rightly said
that there cannot the any compromise with
security. The outlay for

tn the matter of defence, I must point out to
the North-Eastern region. The eniire north-
eastern region is a bolder area and the

elements are increasing day by day. Now,

years a great deal of anti-natioria] activity and
activity by extremists is going on, that it has

therefore necessary that mor, and more
attention should be paid to Assam by allo-
cating more funds for its development in all

Madam, it is also necessary that more
thought should be paid to the extension of
more railway lines, improvement of road
transport and construction of more bridges
across the Brahmputra river. In addition,
encouragement should be given to small scale
industries, for their speedy development,
speedy  communication and  speedy
transportation.

Madam, it is also necessary that export
oriented plantations like tea and coffee are
given special attention but unfortunately the
outlay on them hag decreased this year, A
sum of only Rs. 36.56 crores has been kept fo,
it in the budget of 1986-87. The plantations
are one of the main sources of earning foreign
exchange for this country. But this time the
allocation has decreased. 7 would like to point
out this for the attention of the hon. Minister
so that our foreign exchange earnings do not

Now, Madam, I want to express a few
words about the labour community, be-
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cause [ think in India this community is
mostly neglected. I take this opportunity to
speak a few words on their welfare. This
community is mostly working on the
plantations and tea gardens in Assam and nber
about 50 lakhs i.e., one-fourth of the total
population of Assam, Now, unless special
attention is paid to their welfare and unless
special steps are taken to see that they get
proper wages for th, work that they do, they
will not enjoy the fruits of their labour and the
development that this country has witnessed.
So, the Central Government should direct the
State Governments to make special provisions
for their upliftment so that they can enjoy the
benefits of the 20-point programme, wheih is
our national programme. Otherwise, this huge
chunk of population will become poorer and
poorer. The Budget aims at the development
of the country but this development should
embrace all sections of the society. If a
particular section of society lags behind, like
this tea garden labour, how can we be proud
and boost that our country is making all round
progress. (Time bell rings)

In the end. Madam, I congratulate our Finance
Minister. Mr. V. P, Singh, who brought this
Budget before the House. It is a very good
budget and I wholeheartedly welcome it.
Thank you, Madam,

SHRIPAWAN KUMAR BANSAL
(Haryana): Madam Vice-Chtirman, ever since
Shri Rajiv Gandhi toot over the onerou
responsibility of governing a country as vast
and as diverse as India, beset with a variety of
problems, he has adopted a pragmatic and
dynamic approach to every issue, proving
wrong those who rushed to pass hasty
judgments about the capability of the new
Government and disappointing those who
conspired to see India fragmented after Mrs.
Indira Gandhi was no more to guide the
destiny of the nation but he has cheered and
rekindled a hope of expectancy in the minds
of a vast mapority of countrymen by bis
rctions. Certain innovative steps taken last
year have paid dividends and it goes to
Government's credit that revenue collections
have registered an increase of 23 per
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cent with the States' share of Central taxes
going up by 30 per cent. There is a per-
ceptible progress in every sphere of
enation's life during the last year.

While authoring the present Budget, the
Finance Minister has once again been
inspired by Pandit Jawaharlal Nehru's
words which he addressed to Dr. K. N. Katju.
"The only thing sacrosanct is the human being
and matters should be judged from the
social point of view of human betterment."
Accordingly, the thrust of the new Budget is
on fighting poverty in consonance with our
socialistic goals. The seriousness with
which the Government faced this challenge
is apparent from a massive increase of 65 per
cent in the Plan outlay for major anti-poverty
programmes like IRDP, NREP, of and
RLEGP, Equally laudable is the
determination to better the lot of the common
man by providing Rs. 125 crores for building

houses for Scheduled Castes. . Scheduled
Tribes and freed bonded labour ! under the
Indira Gandhi Grab Nirman; Yojna.

U'sing the; talisman of Mahatma Gandhi,
provision of subsidised bank loans is being
made for rickshaw-pullers, cobblers,
swashermen, barbers, hawkers, cart-pullers, etc.
while new accident insurance scheme for
municipal sweepers and railway por-I ters
would be introduced. Nutrition programmes for
young children, pregnant women and nursing
mothers would get an extended coverage and
also, we happily look forward to achieve our
goal of 'health for all' by the turn of the century.

The Budget proposals once-again reile-rate the
resolute will and determination Of the
Government to help the peviple of tribal areas
by subsidising foodgrains and to ensure that
benefits of green revolution percoalte down to
the poorest of the poor.

s For an accelerated rate of development,

*a strong infra-structure is a necessary pre-
requisiite. With this end in view, the Plan outlay
shows heavy increase in the investment in
Transport Sector, taking it to Rs. 3882 crores
from last year's Rs. 3240 cores, and for Energy
Sector from Rs. +6405 crores to Rs. 7481
crores. With im-
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proved plant load factor and increased in-
vestment by 31 per cent for generation of more
power, oUr industry and agriculture will get a
greater boost. While appreciating Government's
effort to tap every source of energy and harness
it to maximum extent, J would only wish that
greater emphasis is laid on bio-gas plants and
every village is helped to attain self-sufficiency
in power as in our agrarian society, it is the
village and agiiculture that form the basic
development strategy.

Increase of 59 per cent in Plan outlay for
education, from Rs. 221 crores to Rs. 352
crores, is a very commendable step and will go
a long way in providing more and better
education to the youth who are the asset and
the future of the country. For an all-round
development of body, mind and intellect, due
importance has also been accorded to culture
and sports.

Preservation of forests, maintenance of
ecological balance and prevention of pollu. tion
are very vital for growth and prosperity and

increased allocation to this sector is a
welcome  step. Madam, the Environment
Society of Chandigarh has an ambitious
plan to  establish Indira Gandhi
Environmnetal Centre. For creating
environmental —awareness and  promoting

en'vironmental action. There is a strong case for
good assistance to it from the Centre and
through you Madam T would urgi upon the
hon. Finance Minister "to lool into it. To benefit

and strengthen domestic  industry,  certain
significant measure have been  announced
including  introduc tion of MODVAT. to

minimise the cascad ing effect of duties on inputs
and to re duce the interest costs on working
capitE by affording instant credit on duties a!
ready paid.

While recognising the unique rositic accorded
to the public sector in our eC< nomy and the
imperatives of the soci; eoals which it is
expected to serve, on is rather distressed to find
that it co I tinues to be sluggish, and has not yet i
' tanied the commandnig heights expecte of it.
The Centra Glovernment enterprisi account for
an investment of Rs. 39.0( crores, but last year's
profit, though th«
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was a slight increase over the earlier years,
was only Rs. 928.57 crores, which is a meagre
2.3 per cen of the total investment. Out of 217
units, only 87 attained a capacity utilisation of
75 per cent. The Government has geared up to
revitalise the public sector and is taking steps
to monitor their performance and lake follow-
up action through the new Department of
public Enterprises. But what we still find is a
woeful lack pf professional management. The
country spends a huge sum of money on the
training of every management graduate, but
then he jouis not a public sector undertaking
but some multi-national concern. On the other
hand, no sincerity of purpose or any
motivation is  demonstrated by the
bureaucratic management. Corruption is
rampant and is veritably plaguing the public
setcor.

Madam, the present Budget shows an
abundant understanding of the time. Hov/-
ever the reduction of exemption limit in the
case of excisable goods produced by the smal-
scale industries from Rs. 20 lakhs to Rs. 7.5
lakhs has caused some consternation and
dismay and this would hit. particularly, the
machine tools and the engineering industry.
Because of the unprecedented increase in the
prices of raw materials and inputs, even a very
small industrial unit may turn out goods
w.orth more than Rs. 7.5 lakhs during one
year whcih will attract the levy ot duty and
prejudice its fair chances ot competition in the
market. Therefore, 1 would urge the hon.
Finance Minister to give a second look to the
matter and at least restore the earlier limit of
Rs. 20 lakhs jn regard to exemption of excise
duty. Otherwise, the already floundering
industry in Punjab would be completely
ruined.

Madam. Punjab continues to reel under
terrorist violence and this has had an
immediate repercussion on the economy of the
State, which presently stands shattered in spite
of the State's biggest contribution to the
national food kitty. Prestigious power projects
are threatened bv lack of resources and roads
of startegio importance do not get enough
attention.
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The Prime Minister has been considerate in
clearing the Rs. 700 crore Thein DatQ and
also laying the foundation of the Integral
Coach Factory in Punjab. In fact, Central
assistance now has crossed all previous levels.
Yet, much needs to b« done, particularly,
when a major chunk of the precious resources
are wasted on policing the State.

Tn view of the pressure which ;s building
up on our borders, enhanced allocation has
been made for Defence. In this context I
would urge the Government /o take effective
measures to curb the lissi-parous tendencies in
Punjab, which aie being aided and
abetted by the hostila power from across the
border. Madam, Punjab has always guarded
the country's frontiers and has remained in the
vanguard of the freedom  struggle.
Notwithstanding the latest events and the acts
of some misguided elements, Punjab would
continue to play that historic role. ~ To tide
over the present difficulties I would urge upon
the Centre to. be more considerate to
Punjab's precarius condition and provide
still greater assistance for water supply,
sanitation, roads and energy.

Madam, the decision not to initiate
acquisition proceedings under the income-tax
for the property valued below Rs. 10 lakhs
was widely wolcome but the recent decision
to drop such proceedings if the assesseee
declares the extra consideration paid other
than that mentioned in the sale deed and if he
pays the tax due on the! extra consideration
by 31st March 1986, should also be
immediately made applicable to the cases of
those assesees against whom initial orders
hare been passed by ihe com Detent authority
but whose appeals against iho-¢ orders are
pending with the Appelate Tribunal.

To conclude. I would say that this is the first
Budget presented after the annoimce-m»nt of
the long-term Fiscal Policy and the new
economic policy. It allocates an outlay of Rs.
22.300 crores for the Central Plan, showing an
increase of 20.5 per cent over that of the last
year and yet the deficit gap has been
appreciably reduced. The States' allocation
also goes up by
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21 pei cent. The Government has to work in
the face of various difficulties and con-
strain:s but witli the track record that it has
to its credit, we can entertain a genuine hope
that this growth-orieuted budget, which aims
at  improving efficiency, increasing
production,  mobilising  savings  and
investments, reducing costs and cutting
down wasteful expenditure and developing
human resources tO' the fullest potential,
will be a precurson of a strong, innovative
and self-reliant economy and will go a long
way to build a strong and proud India.

SHRI K. VASUDEVA PANICKER
(Orissa): Thank you, Madam, for inviting;
me to speak. I am standing here" in defence
of the Budget proposals placed by the hon.
Finance Minister. I would like to congra-
tulate the Government and the Finance
Minister on two counts. Firstly, this is a
Budget which is pragmatic and realistic and
also beautiful. Secondly, this is a Budget
which has been drafted in total consonance
with the conceptual perception of the great
prchiiect of India, Pandit Jawaharlal Nehru.

In this context, I do not propose to go into
the meticulous details of the Budget proposals
and I do not want to go into the arithmetic of
the Budget also. But I would like to invite the
attention of the House to the basic philosophy
on which the present Budget has been made
and placed before , the House. This Budget is
based on the conception of Pandit Jawaharlal
Nehru who was the architect of India and also
who was the architect of the economic de-i
velopment in India. India does not have any
other road, it can never have any other road
except the road which Pandit Jawaharlal
Nehru, the first Prime Minister of India, has
drawn for the country, for the future of India.
What exactly is the road which Pandit
Jawaharlal Nehru has made? The road which
Pandit Jawaharlal Nehru has drawn for the
development of this country is two-fold. One
branch of the road is the agricultural sector and
the road is the agricultural sector and the other
branch of the road is the industrial sector. Both
these branches combine together at a point
where the highway starts and the highway
leads towards progress and development of
this coimtry. Till today or todate this country
happens
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to be fortunate enough to produce sulfi-cient
quantity of food materials 2 P.M. in order to
feed the poor people of this country and also
we are in a position to stand on our own legs
and say "No" to the imperialist manipulations
and machinations of the foreign forces in the
agricultural sector. I am not going to deal with
the agricultural sector. I am here to go in a
little detail into the industrial development
concept of Pt. Jawaharlal Nehru. The
Industrial concept is based on the philosophy
of Pt. Jawaharlal Istehru which contains
mainly two aspects: number one, it has a
public sector; number two, it has a private
sector. And eventually another sector which
has been formed which was called the joint
sector during the time of Smt. Indira Gandhi,
the late Prime Minister. What is the role of the
public sector? The role of public sector is of an
eequal or more than equal of the private sector
and it has got a well-defined, well-drafted,
distinct responsibility in this country—to build
a new India which is proceeding towards the
21st century.

Why do we want public sector industry?
We want public sector industry in India
because we want to stand on our own legs.
There should not come a day when India
suffers because we did not spend and we did
not work in the public sector. So We are
concentrating, on the one side, on building up
a well-based industrial structure in the public
sector, and on the other on the core sector of
the industry, the substantial, the fundamental
industries in this country which are needed
for the basic edifice on which a socialist,
egalitarian society has to stand. That much
about the public sector.

But I am also at the same time defending the
private sector. Despite the fact that T am a
socialist, despite the fact that I am fighting for
a socialist India, T atn defending the private
sector also with the same force with which T
fight for the public sector. Why do I fight for
the private sector also? I fight for it because
Pt. Jawaharlal Nehru thought of private sector
not in antagonism to the public sector but in
consonance with the tjnblic sector itself. The
country which we inherited from the foreign
rulers in 1947 was
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an emaciated country. It was not in a position
to invest much money and potential info ths
iieid of production, whether in agriculture or in
industry. So we had necessarily, by
compulsion to create cind generats and draw
on all possible sources of money into a field
where production could take place. At the time
when India became free, the position of public
sector was nearly zero because the
Government of India inherited an emaciated
and weak country. At that time the exchequer
did not have the money to pay the officers and
employees of this country. Could any
Government with forthright thinking gay that
public sector alone should be there? No.
Because at that particular time, at midnight of
August 15, 1947, when this country became
free, we were totally ii bankrupt country. So
how could you afford to antagonise the private
sector? There are so many roya! family
members, so many business people here,
business tycoons and industrial magnates in
this country who, if prompted properly, will be
able to . bring out the money which is hidden
under . the earth which could be ploughed
into
- the production centres. That is the private
sector. What is the meaning of industry?
The meaning of industry is not merely an
institution which is produciiig goods. It
is an institution which produces revolution
also in this country hundreds of industries
are coming up on the surface.. And what
will happen tomorrow? My tomorrow
- means it may not be the next year, it
may not be after ten years but at least
after 25 years. Then you are going to
see hundreds of industries coming up ind
these industries are going to give employ
ment to millions and millions of people.
" When an industry is established, whether
it is in the public sector or in the private
sector, it means that it produces wealth
on the one side and, at the same time, it
produces employment for thousands and
thousands of people but, all «the more, it
produces a consciousness among the multi
tude of the peonle of the country, a cons
ciousness that this wealth is not the wealth;
of the canitalists but this is the wealth of
the people of the nation and eventually
the wealth will be transferred info the
pockets of the common people of this
country. '
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THE VICE-CHAIRMAN [DR. (SHRI-
MATI) SAROJINI MAHISHI]- I request you
to please conclude.

SHRIK. VASUDEVA PANICKER:
So. private sector industry also means that it is
an institution which will produce employment.
It also means that it produces a revolutionary
concept in the mind of the common people
and, after a tim;, the time will come when the
whole of the working clasj of this country will
call for the total nationalization of the
industries of this country. This Birla this Tata
or other monopoly houses are not going to be
permanent institutions. They will be
inslitutions in (he transitory stage, and in the
transitory stage the black money, money
which is hidden under the earth, will have to
be brought out. For that we are giving
incentives but it has to come out and it has to
put up Industries and it has to provide
employment. It has to. provide the
revolutionary consciousness and the day will
come when the working' class people in this
country will be in a position to ask the
Government, "Take them over; no more
luonopoly houses."

THE VICE-CHAIRMAN [DR. (SHR/-
MATI) SAROJINI MAHISHI] ; Mr. Panicker.
I request you to conclude now.

SHRI K. VASUDEVA PANICKER:
Thank you, Madam.

SHRI THINDIVANAM K. RAMA
MURTHY (Nominated) Madam
Vice-Chairman, I rise to welcome the bud
get presented by the hon. Finance Minister.
The budget presented last year has yielded
the expected results. There was much of
douht and criticism when last year's bud
get was presented, and the result of the
budget has definitely shut the mouths of
the critics who doubted the very success
of the budget.

This year's budget has come as a welcome
measure and it has touched almost all sections
of the society. It has given an expectation that
much can be turned out from the budget which
is presented this year. It touches every section
of the society—the labour, the agriculturist, the
industrialist, the Scheduled Castes, the
Scheduled Tribes and backward communities.
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To add some more to the budget, it is
necessary that I should bring to the notice of
the hon. Finance Minister some of the things
which need his consideration. As far as the
small industries are concerned, I share the
views of my honourable friend,, Mr. Bansal,
who expressed the feelings that the reduction
of exemption level from Rs. 20 lakhs to Rs.
7.5 lakhs is very much a disturbing point for
all the people involved in the small industries.
So also the scaling down of the licensrag limit
from 16 lakhs to 5 lakhs has once again
disturbed the small industrialists. And for the
States like Tamil Nadu, Punjab and other
States which thrive more on the small indus-
tries sector, this has come as a big hurdle, and
it needs to be reviewed by the Finance
Minister. In fact, Madam, today, the small
industrialists in Tamil Nadu are very much
agitated and they are observing a bandh
today. Though I do not subscribe to their
method of agitation, it is my duty to bring to
the notice of the Finance Minister to see that
this fear is taken out of them and to see that
the small industrialists thrive in these States.

When [ say about the small industries, there
are, of course, certain small industries which
are smaU houses of the large houses. Large
industrialists generate their own capital a and
their own men and involve their men in the
smaH industries and monopolise the small
industries. The Government should be careful
to take note of all these things. But above all
these things the smafil industrialists who come
forward without the help of the big
industrialists or big money-bags, must thrive,
and if they must thrive the exemptions which
have been prevailing in the past, which all
these years they were enjoying, must be al-
lowed to continue.

As far as industries are concerned, Madam
Vice-Chairman, my friend, Mr. Valampuri
John, and earlier to him Mr. Mohanarangam
also complained about letters of intent, not
being
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issued for 84 industries for Tamil Nadu. At
the same time, Madam, there is another factor
which is very much worrying the people
interested in industries in Tamil Nadu. About
344 letters of intent were issued in 1984 for
industries in Tamil Nadu, and only 142 of
them have been converted into industrial
licences. The remaining letters of intent
which were given, were not made use of. I do
not know how and the manner in which, the
respective States recommend these industries.
And there is no machinery to supervise and
see that these industries come into existence
within the specified period, whether six
months or one year from the the date of issue
of the letters of intent. In the absence of these
things, the interested paity see to it that they
get the letter of intent from the Centre
through pressure from the State. And then
finally use it to eliminate the new
entrepreneurs  from entering into  this
particular sphere.

This must be looked into. When I plead for
the issue of letters of intent for the 84
industries which are pending with the Centre.
I also plead with the Centre to see that when
the letters of intent are given, they come into
existence and that they become licpn-ces for
industries and that the industries come into
existence within a specified period.
Otherwise, it will go against the new
entrepreneurs and prevent them from entering
into the field of industries.

Madam, with regard to the Sethusamii-dram
Project there are no two opinion* in Tamil
Nidu. What Mr. Valampuri John has said,
whatever feeling he has echoed, is beiag
echoed by each and every section, End by
everyone in Tamil Nadu. It is a project which
was accepted as as f-"asiMe and a viable
project. At different “ta)=,es somfi people
come out with statemejfs that it may not be
viable, feasible and all that. But with all that
there were repr«rts, that there were estimates
to the effect that this project was feasible and
that this would be completed. It is most
disappointing to see that nothing has tjecti
mentioned in the Budget
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about the Sethusamudram project. In fact, in
the present context ke='ping in view the
attitude of the Sri Lankali authorities
challenging the authority of the Government
of India in its negotiations to look to the
interests of tlie Tamils and the attempt to stall
the continued killing of the Tamils, it is all
the more necessary that the Sethusamudram
project comes up. This proiect will difinitely
see to it that Sri Lanka stays within its limits.

As far as Tamil Nadu is concerned, I
am sorry to say that it has been neglected
very much by thg Ministry of transport.
Ministry, be it the case of shipping trans
port, railway transport, road transport
of the air transport. Tamil Nadu is
the worst sufferer at its hands. There
is only oneship from Madras tO'
Singapore and Malaysia and with the
stoppage of M. V. Chidambaram passenger
ship, there is no passenger ship  fronii
Madras. In Tamil Nadu, commerce was
thriving ~ with  the foreign countries ever
since shipping started there. Even before
the British period, Tamil Nadu was thriv
ing in sea trade, but today @ we do  not
have a passenger ship from Madras to
any i»rt. Last year there was an assuran
ce that passenger ships from Tamil Nadu
would be revived and that there would
be a passenger ship from the Madras
harbour.  Till today it has not been
revived. I plead with the hon. Minister
to take immediate steps to revive it. As
far as the Railways are concerned, the
immediate  necessity of  Madras is
its Madras  Rapid Transport Sys
tem (MRTS). The importance of its
was felt by the Ministry of Transport,
and they have taken wup the scheme
and are working on the scheme, but the
way in which the funds are being allotted
for the schemes, it seems it will not be
comp'eted in another ten to fifteen years.
It is not being realised that the scheme is
to be completed within three or four
years. If the urgency of the scheme is
not realised, even after fifteen years, the
scheme will not be in a position to cope
with the growing population of the city.
Therefore, I would request the Hon.
Minister to allot more funds for this sche
me.
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Similarly about the Karur-Dindigul project.
If the Ministry does not find eno ugh funds,
it is better that public bonds are issued. The
Railway Department can be permitted to
issue the public bonds to raise the
necessary funds for this project.

As far as the anti-poverty programmes are
concerned, 1 congratulate the Hon. Finance
Minister, particularly the Minister of State,
Hon. Poojary, for the way in which he hag
given a fi'lip to the cause of  the lowest and
the poorest. I went through the  criticisms

that have appeared in the press and
elsewhere. They are all against the
intermediaries  and officials. I have myself

attended ten to fifteen loan melas.  Some
people might say that a touch of party colour
is there. But I can assure this House that it
is more the Opposition party Members of
Parliament who have associated them-
selves with taking the loan applications,
the loan forms and also associated themselves
with the banks to see to it that these loans
“re distributed among their people. It is
not a question of their people or other
people; itis to  the deserving people.
And there the  Minister has not stood in the
way; the banks have r.ot stood in the way.
So it is a fact, an admited fact, that the
"loan melas" ha\c helped the poorest of  the
poor. It has given the hope to the poorest
sections that they can enjoy the benefits of
banking and that they can come up lhroi:fih
these loans. It is not, as Mr. Palkhivala
has said, that the Rama-kiishna Mi”s-'on or
some service institution has done n'"cre
service than the "ioan melas". It is not
that wav.

THE VICE-CHAIRMAN DR. (SHRI-
MATI) SAROJINI MAHISHIl : Please
conclude.

SHRI THINDIVANAM K. RAMA-
MURTHY: Money is not given as charity. Tt
is not that people are coming with begging
bowls 3nd that they are given alms. Tt is not
that way. It Is the right of the poor man in a
democracy to seek the help of the
Government, his own Government, for his
upliftment. ~ That
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purpose is well served by this social wel-
fare scheme. Other schemes meant for the
poorest people also add to this. So also last
point there is the housing pre gramme. The
Finance Minister has come out with a
proposal that he will be giving two lakh
houses every year.

THE VICE-HAIRMAN (DR. (SHRI-
MATI) SAROJINI MAHI.1HI): You have
taken more than 15 minutes. I request you
to conclude now.

SHRI THINDIVANAM K. RAMA-
MURTHY: I am concluding. For that
also, ths Finance Minister deserve special
pppreciation ami I welcome that proposal
and compliment him for his Budget.

SHRI S. VV DHABE (Maharashtra):
Madam Chairperson, it has been stated by
previous speakers that we want to build a
sound India. But instead of having value-
based politics, we are degenerating and no
decorum in public conduct is maintained.
Whatever good budget we may have, if
there is no spirit to work hard among thp
working clars or the new generation and if
there are no ideals placed before them, any
sort of budget will not serve the purpose.

*Madam, we started with the anti-defection
law. The country thought that we wou'd have j
clean Government and a clean public life. But
that was the first and the last step taken by the
Government. The anti-defection law is not
made applicable to local bodies, municipal
coTJorations tnd zila parishads. The result is
that th,, spire game of defectionj i, poing on
there. We are not maintaining purity in public
life or putting any ideal before the new
generation. What is happening to the
institution of Governor? Active politicians
who have no place in the party, who cannot bo
made Cabinet Ministers or who are re-iccted
by the electorate, are sent as Governors. We
have had a very unhappy experience in
Andhra Pradesh, West Bangal and recently
from Rajasthan. They , go and attend political
party meeting and they go for canvassing even
for the elec-t"O'i of Cokf Ministers. If these
things haipcn, the institution of Governor will
lose all respect.  Therefore, it is high
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I me that th: Goveinment took :e:"ous note of
it. In my Stat© defeated MLAs are made
Cabinet Ministers. Defeated candidates in
Parliament Cabinet
Ministers. With what face will they tell the
young generation, "Have idesls before you"?

election ara made

Even MLAs and Mps. have a craze for
becoming municipal members. I was surprised
to find that a Member of Parliament here was
more interested in becoming a member of the
Delhi Municipal Corporation. The Mayor of
Bombay of Shiva Sena is an MLA in Bombay
City drawing salary from both sides. A
member can do neither this work nor that
work. Therefore, I appeal to the Government,
to the leader of that side, to set ome norms for
public life. What is the use of making MLAs
and MPs who cannot become Ministers,
chairman of public corporations? When we
were discussing the subject on my Private
Members' Bill, Shri Kalp Nath Rai supported
me. [ said the Representation of the People Act
should be amended. People who are elected to
Parliament or State Assemblies should not be
eligible to become members or chairmen of
public undertakings or public corporations. A
large number of MLAs are appeased by being
made chairmen of public cprporations.
Therefore, unless we place new norms of
public life before the society, a lew India
cannot be built.

Then, about austerity the less said, the
better. People wbo wear khadi are actually
looked down upon as people who do not
understand anything. Drinking and safari is the
culture of the day. With the Safari culture,
with the drinking cut- . ture people have no
ideal in public life.i Look 'at senior people,
how they are be.-.
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rShri S. W. Dhabe] having. With such
people around you, how do you expect a
I'hrust in your Budget and how do you expect
to build a new India? Before we think of
building enything new in this country and
before we think of opening a new chapter, let
Us first build new norms of public life, Jei us
build first value based politics in our
democratic institutions.

The main problem we are faced with is
poverty 'and regional imbalances. Poverty is a
socio-economic phenomenon which defies a
definition. Its concept varies from country to
country. In America a man with only two cars
is considered poor whereas in our country
even one car is a luxury which even a.,xniddle
class nian can illaflord. India's poverty
manifests itself in the visual of semi-starved,
ill-clad, millions thousands of whom die
everyday due to malnutrition, ill health,
unhygienic surroundings, and so on. It is a
pathetic and agonising picture with people
living under sub-human conditions. Wh'at are
we going to do to improve the living
standarads of these millions of people? That is
the main question before us. In para 97 of the
'Economic Survey' it is stated:

"Development challenges before the
country have been reviewed in the Seventh
Five Year Plan, approved recently. The plan
has 'also outlined a programme of action for
achieving our economic objectives. Foremost
among these objectives are the creation of
employment opportunities and reduction in
the poverty ratio in the country."

It has been lauded just now that there is a
thrust in the Budget by allocations of funds
fOr removal of poverty. But our
developmental plan have failed in the
alleviation of poverty and unemployment nd
growing economic backwardness in different
parts of the country. Growing regional
imbalances are the real malady today. If you
look at the per capita income Or the domestic
product between 1970-71 and 1983-84, ft
shows that most populous States like U.P. and
Bihar have, if anything, become more
backward by
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1983-84. I would like the Minister to consider
this aspect because this is a very serious
matter. Tliere are not only regional imbalances
between one State and another, but there is
also the phenomenon that the imbalance has
been growing during the period from 1970-
71 to 1983-84. it has been found that States
like UP 'and Bihar have become more
backward. In the case of U.P., in 1978, the per
capita income was Rs. 486 and, in 1983-84,
it was Rs. 1,567, whereas the national
average is Rs. 2,201. Similar is the case with
regard to Bihar also. It was Rs. 402 in 1978. In
1983-84, it was Rs. 1,174, in the case of Bihar
whereas the national average is Rs.2,201.
These two things are therefore, independent of
each other. Even in my State of Maharashtra,

Uiere is the Rural Employment Guarantee
Programme. Everybody gets
employment. But still backwardness

remains there. [am coming from an area in
Mabharashtra which is a very backward region
in that State and we have been demanding for
the constitution of Regional Development
Boards under our Constitution for the
Vidharbha for the removal of backwardness of
this region. Inspitg of Maharashtra being a
very progressive State, Ma-rathwada and
Vidarbha regions are backward regions and
they have remained backward for long.
They sre backward because no
developmental programmes have been taken
up there and even if the full employment
situation as contemplated in the Employment
Guarantee Scheme is reached, these areas
will remain backward and the people there
will also be poor. The reasons are. many. One
of the reasons for this backwardness is that
there are no infrastiuctural facilities there for
industrial development and, secondly, there
are no locational advantages because there
are no cities nearby like Bombay or Pung or
Patna or Kanpur.  The policy of incentives
which, the Government tought, would go
a long way in removing the backwardness
of this region has not been properly
implemented. Take the ease of the transport
incentive. From 1971 to 1980, only a sum of
twenty lakhs of rupees has been given as
transport subsidy. It only shows that we are
not concerned about, that ws are not worried
about, the removal of the backwardness
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of these regions. Therefore, my sugges
tion to the honourable Minister would be
this: So far, attention has been paid only
to 'alleviation of poverty whereas regional
backvcaidness has been totally ignored.
In order to remove regional backwardness,
it is very essential to have ~ package pro
gramme 'lot only for agricultural deve
lopment, but also for rural industries. We
have forgotten the message of Mahatma
Gandhi with regard to the development
of rural industries. The same is the '-"'®
with regard to the development of agri
culture in tribal areas and with regard
io the development of the tribal areas in
general. L, ~iU

1 would like '»a suggest that 'he removal of
regional backwaianess is an urgent need now
and top priority should be given to this
question in the planning process. Location of
heavy industries and big units in the backward
areas has not been considered, at all 4;:d they
have not been given any lillip to de/eolp in the
backward areas. Though there are many big
units loca';ed in these areas as they are in U.P.
and Bihar, still a large number of peajple are
remajning backward and poo;,- aud incentives
are not successful. One of the suggestions is
that there shou.'d be small-scale industries
developed in these areas. For this purpose, it
has been suggested that we must have infra-
structure facilities in these areas. But the
Government's policy today seems not to
promote the small units and its Budget
proposals are totally against developmsnt of
small-scale industries One ¢/t the proposals of
tlie small-scale industries is that there should
be a reduction in the Excise duty. For the
protection of the jute industry, because of the
coming elections in West Bengal in 1987, the
jiite industry, particularly the gunny-bag-
making units, have bean given the protection.
On the other hand, o her units which are
manufacturing packing materials such as
HDPE|PP woven sack or plastic bag industry
have mot been given protection, and they are
out of the package and they have been
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asked to pay more Excise duties They have
been asked to pay duty not only on the raw'
materials, ;but also on the processed
materials, and they have to pay five thousand
rupees extra per bag. And, therefore, the
Government, instead of getting Rs. 15 crores
as budgeted is going to get Rs. 85 crores as
excise duties from these. I, therefore, suggest
to the Minister that when he considers the
proposals of small scale industries, let it not
be said that he only wants to help the jutng
barons in Bengal when the elections are to
take place. In my area, in Vidarbha, there are
so many units. Thousands of people are
employed in these. Thirteen thousand units
are going to be seriously affecied in this
industry in our country. And, therefore, my
suggestion to you is that you may reconsider
the whole programme; the small-scale
industries should not be taxed in such a way
thai a large number of people lose
employment. There is no rationale in the
policy:

Sir, one more thing and I will finish. And
that is about the attitude of the Goverruneat
tovtards the public and private sectors. A
large number of textile mills in the coimtry
are closed. It is a matter of great agony for us
working in the working class. Seventyeight
mills are closed. One lakh workers are
unemployed jn Gujarat, Andhra Pradesh and
Maharashtra. What is the Government's
solution? They have not created a rehabilita-
tion fund for the workers who are rendered
jobless. They have stated in the 'Economic
Survey' that they wiU not take over sick units.
Where will the workers go. Madam? What are
you going to do for the oldest industry in our
country? At Nagpur, the Tatas said that if ycti
do not reduce the number of workers they
shall close down. They say that the Gov-
ernment is not going to take over. I therefore,
suggest to you, Madam that policy must be
reversed, and not only the sick units but also
the other unlta
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[Shri S. W. Dhabe] shouid be taken over
su that  Uiey learn a lesson  tiiat
sicKness cannoi Dw used as an
advaniage or as an excuse.

Anotiier example : vVe are uuting Of 4.ne
puoic seciur, private sector anu support to tae
private sector. iviy trieud. nas give.'i an
example nere. iviaruti Udyos is jn iJie puOUc
sector, jjive tnousaiia ears are lying idie mere
lor going to the market, as itie Uuuyct
proposal snows ttidt iliey wih liave iQ pay un
extra Ks. IOUUU as taxauon, more taxation,
wlilie tue yiat and AmDassador are to pay
only Rs. 5000 more. Maruii Uayog Ltd. was
established after a long hisiory, and there you
want to tax more. In our country we are
talking so much of 'Indianisation’. But you
know we are importing even sugar. (Time bell
rini>i)

There is one ;nore cjuestion about
professional ~ workers. The ilrO had
adopted  in 1978 a  Compendium
ot Good Practices in respect of pro-
lessional workers. And India has been
a party to the decision of the ILO.
But it is still to be implemented. A
very large number of demands are
there from those working in the pub
lic sector. They niav be right or
wrong. There is a demand about dear-
ness allowance and also the demand
about removal of Dbonus limit and
other demands. 1 i:m not speaking on
the demands. But the IX'O Convention
«ays that they have every right to
form an association and they have
the right to collective bargaining and
decision making. Don't alienate peo
ple on Itmdamental rights which have
been given to them by the interna-
iional organisation. ViThat they wsnt
is the right to form associations and
also  negotiate and have collective
bargaining. "“The Bureau of Public En
terprises has put hindrances in it
This ILO Convention should be im
plemented. They went on one-day
protest on 13tb of March. I am not say
ing whether their step is right or
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wrong. 1 suggest that mere are dc-inands ana
u wuuid be gooj irom me aammistrative point
of view if they are allowed to form
ai.sociauons ana the right to convene
meeiings is given to them.

Before 1 conclude, I would only sjy that 1
come Irom a backward aiea. 1 will request the
Minister tiiat regional development boaras
should oe lormed immediately under Article
371.  Otherwise, merely anti-poveriy
programmes and Jilting them above the
poverty line “s not going to solve the
problem. It is felt in my State and it will be
felt  everywhere.  Regional  economic
baokvi'ardness can mainly be removed by
location  of industries and creating
infrastruclure facilities. For that purpose, ihe
public sector can play a vital role by locating
industries in those areas. 1 suggest to the
Minister that hg should study tlie whole
aspect of economic develupmeiit and give a
thrust so that the people will ;jet more
idealism in working for the welfare of the
country.

SHRI TIRATH RAM AMLA
(Jammu and Kashmir): Madam, thel budget
estimates of a country, particularly of a
developing country, project (he hopes and
aspirations of the country. Every section of
the population, depending on the extent of its
needs” expects the Government to come up
with r,ome relief. In a country like ours which
has suffered historically as a result of
centuries of foreign domination and inter alia
been confronted wtih the problem of
economic disparities. At the dawn of
independence,, these disparities were an
alarming degree.

Thanks to prophetic vision on Pt
Jawaharlal Nehru “nd Shrimati Indira Gandhi
brought to bear on Indian economic planning
during the last more than three de-ades that
we have been able lo reduce this disparity
gradually. Till only a few years back, a little
less than half of our popu-
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iation was living below the poverty line. ii was
bscause "™t various measures taken by ihe
Gover.ilaenc lilai we have been able 10
reduc'e ihe number of such people to about 37
per cent and according to the anticipations we
v-ili be -itjle to bring it uown to 26 Per cent by
the end of the Seventh Plan period. The hon.
Fin-ante Minister, in his budget, has done a
great service t> the country oy having
increased allocatioi irom Rs. 2b3 crores in
1985-06 to Rs. i2ii crores in L1:(-87 on
Integralld Hural Develop-mfr>t and Related
Programmes. Tbis reflects an increase of 51
per cent on ihe last years outlay. Similarly,
allocation on i\ational Rural Developmenl
Programme has been raiased from Rs. 230
crores in 19a5-1j6 to Rs. 44;j crores during
iys6-87, which indicaaes an i.'jcrease of y,3
per cent. The Rliral Landless limployment
Guarantee Pro-gram!i.e, wnuh is one of the
m'"st important anti-poverty programme, has
also attracted an increase of 58 per cent in
allocation raisifig the allotment from Rs. 400
crores to Rs. 633 crores. The proposal to build
two lakh houses each year with an expenditure
of Rs. 1.25 crores lor 1986-87 and launching
of the Indira Gandhi Griha Nirman Yojna for
Scheduled Castes and Scheduled Tribes and
freed bonded Jabour would lead to a major
breakthrough in solving the problem of the
houseless. New schemes of subsidised bank
loans to rikshaw-pullers, cobblers,
washermen, barbers and hawkers is another
welcome step in the right direction so far as
the anti-poverty programmes are concerned.
Another important feature of the Budget
which needs to be appreciated is the relief
granted to the salaried class. The increase in
the interest rate to 12 per cent on the workers'
provident fund and the provident fund of the
Government employees and the increase in the
standard deduction of salaried income from
Rs. 6,000 to Rs. 10,000 will go a long way to
give relief to the salaried class. Raising of the
eligibility limit of bonua payment to Rs. 2,500
per month, in-
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crease iu the dearness allowance for public
sector employees from Rs. 1.30 to Rs. 1.C5
per point in consumer price index, the -
jxemption from income-tax of national income
from self-occupied houses and the removal of
ceiling of Rs. 400 on house rent alowiince lor
exemption of income-tax will benefit the
middle class and insulate them against the
impact of inflation. The hon. Finance
Minister's announcement regardin'® exemption
from excise duty of 41 life-saving drugs,
additional customs duty on 25 drug
intermediates and relief on import of essential
medical equipment to help the common man
proves the human approach of the hon.
Finance Minister. Small-scale industry in cur
country has a very great role to play.
Encouragement and development of small
industries helps materially in equitable
distribution of wealth and generates
employment. The introduction of Modified
Value Added Tax scheme will substantially
help small sector and the handloom. Customs
tariff protection to domestic machinery
producing industries will help in the
development of our industrial base whereas
lowering the duty of import on machinery
component of Indian manufactures will help
Indi-genisation. Measures to encourage
production of oilseeds were necessary to
reduce cur dependence on imported edible
oils. But, in this connection, I would like to
submit before the House that a stage has come
in our economy where are comprehensive
agriculture policy needs to be formulated with
partidular referenoe to land use. Incentive to
agriculture producers may be very important
but at the same time we have to seriously
think of some regulatory controls on agri-
cultural land use. Sugar production, for
instance, has been fluctuating fromr year to
year. At times we have imported sugar rnd
sometimes we have exported it With such a
colossal potential tor agricultural
development, We cannot, perhaps, afford to
utilise our precious foreign exchange reserves
which can V'e dispensed with with
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[Shri Tirath Ram Amla] some extra efforts in
cur doinestic policy. I hope the Government of
India will give their thought to  the formulation of
an agricultural poUcy as agriculture continues to
influence decisively or overall economic growth.
Raising of excise duty on cars, colour TVs and
heavy tax on windfall incomes such as lotteries,
horse-racing, etc. In view of our socialistic policy,
is fully justified and
the subsidies on foodgrains like rice, wheat and

so is the continuance of
kerosene  and cooking gas as these commodities
are essential for the Ufe of the community. So far
as the reforms in the tax structure are concerned,
the experience of one year has shown -fhat the
country has gained. The rationalisation of taxes
particularly income-tax, excise and customs,
we hope, apart from giving an indirect boost to
the economy, wiU lead to higher crfilections. The
Government has taken effective measures to prevent
evasion of taxes. The action of the Government
in raiding the dishonest houses is
laudable.  Preventive  and deterrent measures
should be taken but these should be

harmonised with the desirability of avoiding

rationally

harassment and hardship to those who do not

deserve it. I am sure that the hon. Finance
Minister will continue his onslaught agalBst
dishonest busiuessmen and take adequate measures to
ensure that there is no abuse,  misuse or arbitrary
pxercise of power by the administrative authorities. I
congratulate the Finance Minister and the Prime
Minister for having presented a Budget which will
be another milestone in our economic development
and in the improvement of our financial  position.

Thank you.
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SHRI TI-IANGABAALU (Tamil Nadu):
Thank you, Madam Vice-Chairman. I rise to
support the hon. Finance Minister for his
well-tliought and growth-oriented Budget.
While formulating this innovative Budget the
Finance Minister has kept in his mind the
saying of our great leader Shri Rajiv Gandhi,
and I quotes

"Development must be accompanied by
equity and social justice by removal of
social barriers that oppress the weak. This
is the esence of our concept of socialism."

Madam, after independence this nation has
developed a lot in various walks of life. The
nation has developed on the lines of the
vision of our forefathers. The
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duty-bound efforts made by the Congress
leadership has taken the country on the
path of progress, but even after 37 years
of our independence we have still poor
people living in this country and that too
below the poverty line. According to
the information, now those who are liv
ing under poverty line are around 37 per
cent. After 1980 elections, when Mrs.
Gandhi came to power, she took a lot of
initiative to launch a direct attac/C on
removing poverty, through which we were
able to achieve magnificent results. Prior
to 1980, 70 per cent of the population
lived below the poverty line. In 1980
it was 52 per cent and now it is 37 per
cent. And as envisaged in this Budget,
our Government, particularly our Finance
Minister, has given a lot of importance
to the condition of poor people and the
weaker sections. In this budget the al
location for the downtrodden people, par
ticularly poor people, has increased to
65 per cent. Schemes like integrated
niral development programme, national
rural employment programme, rural land
less employment guarantee programme,
have received very great importance.
While saying this, I would like to em
phasise that the Government efforts are
to be implemented by the State Govern
ments. While implementing these anti-
poverty programmes, certain anomalies
have to be removed particularly in the
States. The Departments take the ini
tiative but the bureaucrats are not upto
the mark and they are not able to take
the programme to the people. Although
our beloved Prime Minister, Shri Rajiv
Gandhi has taken up seriously the task
of uplifting the poor and the weaker sec
tions in the country, the people at the bot
tom level, the bureaucrats, are not acting
accordingly.. 1 would) urge upon the
hon. Finance Minister who is here, that
We have been pursuing for the past so
many years that the monitoring agency is not
functioning effectively. In that , monitoring
agency the local M.P., M.L.As. are not finding
place. But v/hatcver report is given by the
officials in this regard is taken into account.
That should not happen in future. For the real
development of rural areas, certainly the views
of the elected members of Parliament and
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Assembly should be taken info account, la
certain cases the bureaucrats themselves
select the beneficiaries. They do ont care for
the local M.L.A. or M.P. Why I am saying
this is because we want real implementation
of these anti-poverty prc-grammes. We ar©
giving so much importance and allocation to
these programmes so that this country must
come out of the condition of poverty and our
efforts should not be wasted any more.

I appreciate the sentiments expressed by
our hon. Finance Minister in regard to the
Indira Gandhi Grihnirman Yojana— i.e. the
housing programme- for the scheduled castes
and scheduled tribes in which the freed
bonded labour are also included. This is a
welcome gesture About Rs. 125 crores have
been earmar” ked and 2 lakh houses are to be
built each year. Around 10 lakh houses will
therefore, be built in the Seventh Plan. It
would be a major achievement if the Gov-
ernment goes ahead with this programme.

Another welcome feature Is ike extension
of the personal accident insurance scheme fop
the poor families. Last year it was given for
100 districts. Now it has been extended to
200 districts.

Now, Madam, about the agriculturists in
this country, it used to be said that they are
born in poverty, live in poverty and die in
poverty. It is true that it is the worst effected
community by all means. They work day and
night in rain and sun and this community is
totally ignored and the other areas—
particularly industry and other areas—are
getting more and more benefits. The majority
of agriculturists produce more and more to
feed the entire nation, but their condition is
precarious. Tn this Budget our Finance
Minister has given a clue that an agricultural
price policy will be forthcoming. This is a
good step as far as agriculture is concerned.
But my apprehension is that the Agricnitural
Prices Commission has never, so far, consi-
dered the poor people's plight. Particularly,
they never take into account the agriculturists'
problems.  Without takin?
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these into consideration they fix the prues
which are not at all commensurate with the
inputs they employ and so, the middlemen
alway.s g;et more and more profit. He has
indicated that the price policy will be good
enough but I would like to urge the
Government,  particulariy = the  Finance
Minister, that the price policy must be
acceptable to the agriculturists who are toiling
for ever. They should be given proper prices
and the people who are feeding the country
should not be deprived of their legitimate
rights.

Last year they introduced a crop insu
rance scheme. Now they included fruit
cultivation also. Tn the crop insurance
scheme only certain commodities are
included, but whatever the agriculturists
produce—all the crops—should be included
in the crop insurance scheme. They only all
those who are affected by natural calamities
like food can be helped, and they must be
helped.

Another area where I would like to
congratulate the Finance Minister is
the subsidy he has given for fertilizers by
which the agricultural community will
certainly get some benefit. Tliere again I want
that the Government should not go through
middle men it should be through the
cooperative societies ,so that the benefits go
directly to the agriculturists. Then only our
Plan will achieve some results.

Madam Vice-Chairman, in the field of
unemployment, in order to put down the
problem of unemployment we are propagating
as well as announcing a lo; of programmes. As
our Finance Minister notes, in the year 1983
our forme'- Prime Minister, Shrimati Indira
Gandhi had announced a self-emoloyment
scheme for the educated-unemployed youth.
Thereby we used to give Rs. 25.000 per
person. T” identify these younpssters. the
District Employment Officer and the locM
district' level industry unit used to select the
people. But after the selection of the candi-
dates. I know, in many areas the loans were
not distributed to the youngsters. Somehow or
other they delay.  The bank
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managers also collude in certain cases. They
do not want to encourage ths pro-gramtne so
that this programme cannot be implemented
without the help of the bank managers. We are
grateful to the hon. Finance Minister for his
excellent performance in giving loans fo (he
weaker sections, partificularly thosi who are
not able to give security, and these people are
also grateful to the party, the country and the
leadership. The honourable Minister, Shri
Poojari, has taken so much interest in the
schsme and he has been criticized by the bank
officials because the vested interests and
politically motivated people who are in bank
service cannot tolerate this kind of a pro-
gramme which helps the people directly.
Therefore, we extend oup fullest supporf to
the Finance Minister in this regarj and We
want him to continue this progarmme for
almost all the areas in all the districts so that
our people, by and large the weaker sections,
will be able to get the benefit of the scheme.
Another important factor, Madam, is, oJr
Government has given a lot of concession? to
the working class, that is, the organised sector
only. Our beloved friends in the Opposition
are telling us that this is an anti-worker, anti-
people budget. The Government is giving all
these facilities to the working class. I would
like lo tell the hon. Minister that the working
class constitutes a very minor percentage in
the country's population compared to the
agricultural workers. The agricultural workers
are not given due attention and importance
because they constitute the majority. The
unorganised riector, the agricultural, rural
workers mur,t also be given these benefits.
Then jniy real justice to the agricultural
families will be done, Madam.

1 do not want to go into other details. But
our friends have raised a hue and cry against
the increase in the administered prices. I
would like to say, this Go\-ernment, in this
Budget, has given subsidies on important
items of common consumption. That is. on
rice, wheat, kerosene alone Rs. 2,250 crores
have been given. Is it not a welfare
measure?
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General Discussif™ 380

Apart from thai, on cooking 7::k. h"rd-loom,
Janata cloth, mill-made dhotis and saris and
mill-made long-cloth, mill-made polyester
cotton, blended cloth, in total, Rs. 2,488
crores have been earmarked. (Time hell
rings) Two minutes more.

THE VICE-CHAIRMAN [DR. (SHRI-
MATI) SAROJINI MAHISHI] : Please try to
conclude.

SHRI THANGABAALU: I am conclud-
ing, Madam.

Madam, I would like to emphasise one
more point in regard to my State. About the
Vishakhapatnam Steel Plant, I do appreciate
the sentiments expressed by the Government.
To promote and keep the project on and
complete it, they have sanctioned Rs. 700
crores. We have no objection. We are not
against that. But, in 1971 our beloved late
Prime Minister, Smt. Indira Gandhi laid the
foundation stone for the Salem Steel Plant. It
is one of the very important projects, and
special steel we can produce through the Plant
in this country. But it has become a rolling
mill. We have been persuading, all the
Members in this House and the other House
and our State Government also have been
persuading. But in spite of the promises made
by the Finance Minister la.st year, the Salem
Stee] Plant was not given even a single
penny. It is very unfortuna(t'e,( The image of
a leader like Smt. Indira Gandhi should not be
tarnished by not allocating funds to (he Salem
Steel Plant. Also T urge iiDon the Minister to
consider this in future at least, next year.

One more factor of the Salem Steel is it is
a special alloy steel from which we can
prodnee oi'r coins. We are importing coins
from abroad. I urge upon the hon. Minister to
set up a mint at Salem, whereby we can
produce enough coins needed in the country.

One more important point, I would like
to raise. The Budget mentions of
"Health For all By 2000 AD". This is an
ambitious Plan, \a|} have made, and you have
allocated funds, around Ris. 530
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crores Madam Vice-Chairman, 1 would like
to say one thing, that (Allocation of funds
alone cannot achieve the results. We should
keep our people mentally made up, and we
should make our people all right to become
more clean and more effective.

THE VICE-CHAIRMAN [DR. (SHRI-
MATTI) SAROJINI MAHISHIJ : Shall I again
request you to conclude please?

SHRI THANGABAALU: Two minutes
more, Madam.

And again, Madam, to the State of Tamil
Nadu a lot of injustice has been done in this
Budget. As our friends have expressed here
already, I would urge upon our hon. Finance
Minister that the "Sethu Canal Project" should
be given attention and should be given
allotment in this Budget; if not, in that of next
year. The Ooty Colour film industry was
cleared by our Hon. Prime Minister, but there
is no mention about it in this Budget. I would
request we should not be deprived of that
colour film plant. Already we have got the
infrastructure.

Tn the Seventh Plan there is no new public
sector industiy sanctioned for our State, there
are 23 existing industries in our State for
which we have requested fund allocation, but
nothing was done in this Budget. I would
request the Hon. Finance Minister to look
into this again.

Finally, I would request the Finance
Minister to go into the problems of the
agriculturists and satisfy them. Free electricity
can be given to the marginil and sub-marginal
farmers. This would entail only Rs. 400
crores per year. You are spending lots and
lota of monev on various industrial sectors. In
spite of that there are many industries which
are becoming sick, leading to so much
wastage of money spent on this sector.
Instead of that you can satisfy the majority of
the agirictilturisits, the ocJuntjry could have
deprived benefit out of it. Therefore, for the
benefit of the agriculturist I would urge upon
the hon. Minister to give free electricity to the
farmers who have got land below five acres
i.e. those who are

General Discussion 382

marginal farmers and such marginal farmers.
This will help the Government as well as the
people by and large for a better society.

SHRI AKSHAY PANDA (Orissa): I am
thankful to you. Madam Vice Chairman, for
giving me an opportunity to speak. I would
support the Budget presented by our hon.
Finance Minister.

This Budget is definitely a progressive
Budget. There is a hue and cry from our
Opposition friends that this deficit Budget
will give rise"to further troubles for the
Government.

This will lead to rise in prices. I will just
give one analysis to show how a rupee comes
to the Budget and how it is being spent. Out
of one rupee, fifty paise come from tax
revenue, eleven paise from non-tax revenue,
five paise from external assistance, 28 paise
from internal borrowings and other capital
receipts. Since it is a deficit Budget, out of
100 paise or 100 per cent, only 6 per cent is
the deficit. Plan expenditure is 22 paisc, 29
paise is distributed to the States and Union
Territories, fourteen paise i? expenditure for
defence, fourteen paise for interest payments.
13 paise are spent on other non-plan
expenditure and th» remaining eight paises
are spent on subsidies.

Anti-poverty programme is the top prinri'y
for the dynamic Prime Minister Rajiv Gandhi;
Government protection has been given ior the
poor. There are four vital economic
concerns—power,  railway, coal and
fertilizers.

Tn the petroleum sector, the outlay has been
increased by 2 to 3 per cent. Less importance
has beep given to the public sector, steel,
petroleum, natural gas, tele-communications
and civil aviation. Government has taken this
step because these are concerned only with
the requirements of the afl'luent society. And
it has been seen I hat a huge amount has
already been invested in the public sector,
whereas the return is very less. Perhaps for
this reason we have to take certain ineasures
to see that the public sector functions properly
and their return is more and their loss is less,
so that the people will ~ feel
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that the public sector is playing its proper role
for the development of the country. On the
other hand, in the budget allocationsi, a(rt and
culture, family welfare, health, rural
development, urban development, women's
wislfare, youth and sports, information and
broadcasting, education, environment, forests
and wildlife have been given more
importance in the interest of the general
public.

Madam, increase in the prices of petroleum
products, coal, etc. has heen done keeping in
view the huge foreign exchange problems.
Because of this, there has been a rise in the
Prices. The Finance Minister in his budget
speech has said that the Government accepts
the view that as far as possible, steps should be
taken to stabilise the prices of the general com-
modities in the public interest. Thfe should be
properly looked into. I request the Finance
Minister through you Madam, that the
implications of ThcsW measures which have
been taken by 7bd Government should be
examined very" minutely, so that the problems
which we are facing in national development
are tackled properly. Madam, this budget is
anti-i*ch in the sense that there is an increase
in ths duty on colour TV, car, air-conditioners,
etc. These are not used by the poor class and,
therefore, I congratulate the Finance Minister
for these measures which he has taken. The
Government is also determined to curb
corruption in general. So it should be vigilant
in the execution part from the top to the lowest
level. At least the money spent for the poor
should be utilised properly and it should reach
the poor. The Government knows that in-
termediaries e”it away a major portion of the
money which is spent for the uplift-ment of the
poor classes.

Now I want to say something about my
State of Orissa. Orissa is one of the backward
States of this counti®. But during the last six
years, definite measures have been a‘en for
development of agriculture, industry and
irrigation. But all these things will fail if there
is a
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power crisis. Once upon a time Orissa was
surplus in power. Now we are lacking power.
Because of the power crisis, Orissa is facing a
number of troubles. 1 will request the
Government that certain definite measures
should be taken to help the Government of
Orissa for saving the State from the power
crisis. No power project has yet been
sanctioned. Therefore, my request to the
Finance Minister, the Government and our
Prime Minister is that special attention should
be given to the development of Orissa. Orissa
has huge amount of natural resources and for
the development and exploitation of these
naural jresources power is badly needed.
Therefore, I would request the Government to
pay immediate attention to this aspect.

I congratulate the Finance Minister and the
Prime Minister on the steps taken for the
upliftment of the poor in the country. There is
indeed a sizable step-up in the anti-poverty
programmes in this year's Budget. Fifty per
cent of the Budget, has been allocated for Plan
expenditure of the Centre as well as the States.
It shows that a balance has been maintained
between productive and non-productive
sectors which is very necessarv for
implementation of the popular programmes Of
the Government. In a country's planning
process where will be inflation. There is no
doubt about™* it. Therp h”'s been criticism from
our opposition friends that there is inflation.
There will be no inflation if there is no plan. If
there is planning inflation is inevitable. There
was no plan during the Janata period from
1977 to 1980. Yet there were big rises in
prices. Everybody knows it. Why was there
price rise during that period when there was
no planning;? During 1977-80 the Reserve
Bspk anld was auctioned and in the name of
food for work programme all the fooderains
were blackmarketed. The result was that the
country had sutTered a lot. Tbe neople
realised the gravity of the situation and in the
1980 general election they voted for the
Congress. And the Plan was restored again till
to date although the country is suffering but
due to the bad deeds of the Janata
Government. Now under the  dynamic
leadership of our
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Prime Minister we are confident of marching
ahead towards rapid development of the
country. (Time bell rings) I do not want to take
much time of the House. 1 would only say one
thing. Wg have to share some burden in
general, starting from the rich down to the
poor, for the development of the country. In
the process we have to have Plans and when
we have Plans, we will have inflation too. But
We will face whatever be the troubles and take
this country forward.

I once again thank you. Madam, Vice-
Chairman, for the time given to me. 1 whole
heartedly support this Budget. With these
words I conclude.

SHRI KISHOR MEHTA  (Gujarat):
Madam, Vice-Chairman, I am grateful to
you for having given me an opportunity
to speak on the Budget. In my last
speech I had raised two basic issues: (1) The
promises given on he floor of the House are to
be fulfilled by the Government, or not (2) Is
an order of The President to be honoured or
not? Both these, questions are yet to be
replied. 1 have written a letter to the Prime
Minister for a categorical reply. I hope 1 shall
get the same very soon. I shall otherwise seek
your help in getting the answers to my
questions.

The Finance Minister has put forward an
anti-poverty programme. But there should be a
clean and efficient machinery to implement it.
Unfortunately I come from a region which
faces scarcity every alternate year and total
drought every third year. It is the only region
from where more people have gone outside the
region, gone all over the country and abroad
too in order to earn their bread. The land that
was left behind is a land of invalids, olds and
widows. Before independence Sardar Patel
used to say "Tf you want to see India 200
years back you should go to Kutch." At the
time of merging this region with the rest of
India. Pandit Jawaharlal Nerhu had publicly
promised that "it wall be our (i.e. the Central
Government's) responsibility to develop this
region on the lines of the other regions of
Gujarat immediately,"
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So, Gujarat State was not formed of Gujarati-
speaking people after Independence but
Kuch was directly kept under the Centre as a
Par C. States. It had its own language and
culture and it was not even under  the
Customs rules of India. It had its own coins
and currency. Tt was mainly a cattle-
breeding  region with Unique paster lands of
Bana of 680 sq. miles with the highest
concentration of cows, i.e. about 85,000, in
that area only. Its economy, trade and
culture depended on Sindh which merged
with Pakistan, thus totaly shattering the
economy and the very living of Kutch. At
the same time, its potentialities and resources
remain unexploited even today. No
infrastnictures have been 'built and nobody
has cared to look at this aspect, On the
contrary, on 1st of May, 1960 Kutch was
merged with Gujarat which itself is a deficit
State. Its Third Plan was halved from the
Second Plan, i.e. from Rs. 8 crores to Rs. 4
crores. Water is  totally denied. There is no
perennial river there and so, naturally, there is
no site for a mojor irrigation dam.  But in
spite of having plenty of sites ft>r medium-
sized dams, not a single medium-sized
dam was built from 1960 to 1970. There is not
even a single place in the whole of Kutch
where water is suitable for human
consumption can be available. Nearly sixth per
cent of the villages have no source of water
supply. There 1is no perennial river and so,
there is no question of availbility of suflUcient
water for industry or extensive irrigatian
of land for cultivation. There are very
poor means of communications.

Sir. Bhuj is atown with a population of
about a lakh of people and yet, telephones
are manually operated. It has the shortage
railway line of all districts in Gujarat and
very poor link of approach roads for most
of the villages. Tt Gets its electricity from
South Gujarat with a huge percentage of
intermediate loss and absolutely erratic and
irregular supply of current. Kutch is the
only place on the West coast of the whole of
India where lignite is found in  abun-
dance. It is very rich in minerals like
bentonite, bauxite, lignitd etc. But) all
these minerials are yet to be industtialiy
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utilised there. Even lignite-based thermal
power houses ars yet to come up.
It has the longest coastline with tlhe
highest production of sodium chloride in
the whole of India, but no marine-pro
duct-based industry haas come up there.
Even the Salt Commissioner's Office is
not there. On the contrary, the good
land that is there is being eroded because
of salinity every year in an extensive area.
For this purpose, I would like to suggest
that a road from Santalpur to Gaduli
via Kharda and Khadir should be built
immediately. A Development  Board
under the Constitution is being denied to
it even after repeated promises from the
authority. The 'aw and order situation
is very poor there and the
area has become a paradise for
the smugglers. The cattle wealth of
Kutch is almost destoryed due to repea
ted periods of scarcity. There are hard
ly 8,000 cows now out of about 85,000
cows formerly. Even the Dattar Sinh
Scheme of 1948 to develop it ig yet to
come into force. This is the condition of
my region, i.e. Kutch, a border area, after
forty years of our Independence, while
here in Delhi, the Prime Minister of India
talks of going into the 21st century. What
a cruel joke on the whole country. Who
creates and teaches regionalism? Kutch
was never emotionaly integrated with
Gujarat and Gujarat has always neglected
it purp>osefuliy. It has exploited it as a
colony. Crores of rupees are earned
from the lignite of Panodhro, the only
earning project, but still lignite-basod
thermal power unit is yet to come. As
it has a money order economy, crores of
rupees are collected by sraalLsaving and
fixed deposits, but hardly one per cent is
spent in Kutch. The same is the case
with sales tax and other taxes. Even
a TV centre is denied to Kutch though
it is a region of different culture and js
one-fourth of the whole of Gujafst in
area. We demand our own separate
States as it was in the beginning, at least
for Five-Year Plans, and our Constitu
tional right of having a - Development
Board under article 371(2) of the Consti
tution should he granted without any de
lay.
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It is an established fact that the ntim-ber of
destitutes from the villages is increasing day
by day and every city is crowed with slum-
dwellers who canrot afford to find meals twice
a day. Let the Finance Minister, the
Government and the Prime Minister tell me
whether iVie number of the persons living by
selling their blood and body is increased or
not. You may put a c-.-..".puter here and there
and feel satisfied but you cannot avail the
people of their necessities at reasonable prices.
There is neither economic nor social freedom
for the people. Where is united India? it is
totally divided communally. Everywhere your
divi-de-and-rule policy has kept up communa-
lism and everywhere there are communal riots.
What is going on in Kashmir? Even in
Gandhiji's Gujarat there were communal riots
of highest number to any other parts of India.
Even in my region where there was never a
communal tension, today it is boiling with it
due to partial attitude of the Government and
the police. Even in Congress (I) organisation
there is no unity found. Groups and groups are
fighting among themselves with resultant
looseness in administration. Corruption has
reached its highest due to unprecedented price
rise. | think this Government has totally failed
in internal administration and international
relations. Who is resposible for this
instability? Is it the Opposition or your own
inefficiency? Let me tell the Prime Minister
and the Government that falsely accusing the
Opposition every now and then and using
irresponsible I'anguage will not improve your
position, which is fast deteriorating, but
improving your administration for economic
and socia] welfare of the people will help you.
Can you deliver the goods? God bless
you!

THE VICE-CHAIRMAN [DR. (SHRI-
MATI) SAROJINI MAHISHI]: At 4 o'clock
the Minister is making a statement. Be as
brief as possible.

SHRI SHANKARRAO NARAYANRAO
DESHMUKH (T”aharashtra): 1 would like to
draw your attention to the Budget of this
country. The Budget of this country is just
like the mariner's compass. The mariner's
compass shows
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the right direction in which the ship w going.
Similarly, the Budget of a country shovi's the
direction in which the economy of the country
is moving. And as we see the Budget, there are
clearly two parts, one for the urban and one for
the rural area. As for the urban area, i will say
that all kinds of precautions have been taken,
say, to protect the small scale industry, public
sector, private sector, textile mills, sick mills,
middle class, rich people and all others. In
order to protect the vocation of life of these
people, who are concerned in all these
vocations of life, in order to protect their
economy, all sorts of precautions have been
taken. Laws havg been amended. Laws hav3
been repealed. Laws have been enacted and so
many concessions have been declared. They
want to protect thess vocations of life of these
people. Why? It is because they form part of
this country to the extent of 30 per cent. It is
because ttiey can go on strike, they can have
lock-outs, they can threaten the Governmit;
that ig why 70 per cent of the resources are
spent on thes> people in the urban area. And
knowing full well that the Government has
taken certain precautions. Instances are not un-
common where raids have been made by the
enforcement machinery, and amazing wealth,
amazing money has come out from all these
people? Who are the people concerned?
People dealing in private sector, people
dealing in public sector, people dealing in
capital, people dealing in banks, etc.

All these people who live in urban areas
have been covered, i congi*tulate the Finance
Minister for taking steps against the
smugglers, black-marketeers,; hoarders, etc.
But I would like to draw your attention to a
very serious thing. Look at the farmers who
live in villages. Seventy per cent of. our
population lives in vilfages. Have you ever
heard that the farmers have gone on strike?
Have you ever heard that they had a lock-out?
Have you ever heard that they have refused to
work? No. They are not hoarders.

1 will draw your attention to the Sample
Survey by Bombay Chamber of Commerce
and Industry. At page 115, the Survey says:
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"The prime facie evidence that land
cealings are unproductive, while large-scale
farming has a larger income and Saving
potential ISian small-scale farming."

There is one more important point to which I
wish to draw your attention. It
says:

"Incidentally, the mischievous urban
notion that the affluent agricultural
households board their savings in prec-
cious metals and stones was found to to be
unfounded. Gold and jewellery failed to
attract even 1.5 per cent of the dispens'able
income of the sample households.
Consequently, the alleged high propensity
to hoard of the prosperous farm households
appears to be more a myth than a reality.
On the contrary, fee rich farmers seem to
be rational entrepreneurs diversifying their
cropping pattern to reduce the agricultural
risks, and carefully investing their savings
into productive financial and physical
assets to raise Qie aggregate returns.”

So, the farmers are not hoarders. The fanners
are trying to reinvest the resources of the
country. Here is the  report of the Sample
Survey. Even the hon. Finance  Minister
has admitted in his speech that the prices are
rising and that there is a  downfall in
agricultural produce. He has got certain
notions about agriculture. It is an “admitted
fact. Now, these farmers are facing a very
difficult situation. The farmers who are
having their lands near the city, t&eir lands
are not termed as agricultural 1Unds. I would
draw your attention to (Explanation (c) of
Clause O of Section 2 of the Urban Land
Ceiling and Regulation Act, 1976. It says:
"Notwithstanding anything con-< tained in
Clause (B) of the Expl'anation, land shall not
be deemed to be mainly used for the purpose
of agriculture if flie land  has been specified
in  the Master Plan tOT the purpose other
than agriculture." The farmer 'nas been
thrown out by the stroke of a pen. Not only
that, his cattle are not protected.
Agriculture includes  horticulture.  But it
does not permit raising of grass. We have to
raise grass to feed onr cattle throughout the



391 The Budgelt (General) [ RAJYA SABHA |

1986-87—
[Shri Shankarrao Narayanrao Deshmukh]

country. Here you say that it is not your land.
Now, what is the price under the Act to be
paid to the farmer? Under the Acquisition
Act, if the land is taken from anybody ease,
he shall be paid the market price. But if the
farmer's land which falls within the
agglomeration area is taken by the
Government, what is he paid? Under Section
14, he shall be paid 25 per cent in cash and
the other 75 per cent at the expiry of 20 years.
God knows whether the farmer would be alive
or his child would be alive or his grand-son
would be alive. This is the fate gif the farmer
not in one State but throughout the country, in
15 States and two Union Territories. The law
does not stop their. (Time bell rings). Law
says that if you oppose this scheme, you
would be convicted, you will be sentenced t*
imprisonment and you will be find. For what?
For taking my land for urbanisation and for
not giving me my money, for not giving the
market price. Over and above this, the law
says that you will be convicted, a conviction
without ~ trial. Have you ever heard in the
history of Roman Law, in fhg history of
jurisprudence, in the law of equity that a man
will be convicted without a trial? The law
does not stop there. It further goes to say that
this law is the supreme law notwithstanding
the Constitution. Article 31A proviso 2d of
the Constitution says that if the land of a
farmer who cultivates his land is taken by the
Government he will be paid the market price.
But here, this law says that this law will
prevail over the Constitution.

[MR. CHAIRMAN in the Chair].

Sir, the Constitution says that the State
shall not deny to any person equality before
the law or the equal protection of law within
the territory of India. Is this the equal
protection of law to the farmers? The adjacent
farra«r, whose land is just beyond the
agglomeration area will be p*id the market
price. And if it is two feet this side, he will
not be paid the market price. T'nerefore, I
submit that this law is against the interest of
the far-
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mers, this is against tte protection of the
farmers. Will it go in any way to remove *e
poverty of the farmers? It will increase the
poverty of the farmers. Not only the land of
the farmers is taken but his vocation of life is
also taken away. He is given a meagre land—
about 2,000 sq. mtrs. If he has got a major
son, he will get another 2,000 sq. mtrs. That
means in all one acre. Can he do agriculture
with one acre? He is denied of his rights to
have the market price for his property. He is
denied of succession by his minor children.
Minor children are not given any rights in the
property. Not only that. He is denied
everything for what, Sir? For the urbanisation
of the area. (Time bell rings).

1 would just draw your attention, Sir, to a
very serious problem. Article 46 says that the
State sh'all promote with special care the
educational and economic interests of th«
weaker sections of the people, and in
particular of the Scheduled Castes and
Scheduled Tribes, and shall protect them
from social injustice and all forms of exp-
loitation. Tliis 's the social injustice being
meted to them. This is the exploitation of the
farmers. Therefore, I suggest one thing. You
have changed ffte income-tax laws. You
have changed the gift tax laws.

You have changed so many laws. Why
not change this law land give protection to
the farmers? Wliaf harm ig there in the

interests of removing poverty. In
4.00 P.M. the interests of doing social and

economic justice? i am surprised.
Sir, in spite of a constitutional provision and
in spite of this fact having been known...

MR. CHAIRMAN; The ho"- Member will
now resume his seat, it is four o'clock.

SHRI SHANKARRAO NARAYANRAO
DESHMUKH: Sir, I am on my last point.

MR. CHAIRMAN: No last point. We will
now take up the Statement.



